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SHRI B. K. P. SINHA (Bihar); The hon'ble 
Leader of the House had given us to 
understand that time shall be provided for 
debate on the Shiva, Sena eruptions in 
Bombay and the Home Minister very 
generously said that he was prepared to have 
a debate. Now this session is coming to an 
end. I think they should find some time for 
the debate. 

SHRI JAISUKHLAL HATHI; We will try 
to have it next week. 

THE DEPUTY CHAIRMAN: This is a 
general demand from the House. 

(Some  hon.  Members stood  up      in their 
seats.) 

THE DEPUTY CHAIRMAN: We have 
passed one o'clock. Everybody cannot speak. 

SHRI  MULKA   GOV1NDA  REDDY 
(Mysore):     Madam, time should    be found 
for  discussing the  Shiva Sena and     the  
Companies     (Amendment)   I Bill prohibiting 
donations to political  j parties, as also the 
Monopolies    and   I Restrictive Trade Practices 
Bil]<   and  | the Privy Purse. 

 

 

THE DEPUTY CHAIRMAN; The Leader has 
heard the demands of the House mainly on 
the Shiva Sena, Monopolies and Restrictive 
Trade Practice Bill and the Privy Purse. He 
must consider and let us know. 

The House stands adjourned till    2 P.M. 

The House then adjourned 
at five minutes past one of 
the clock. , 

The House reassembled after lunch at two 
of the clock, THE DEPUTY CHAIRMAN in the 
Chair. 

RESOLUTION RE GRANTING OF FULL 
DIPLOMATIC RECOGNITION TO THE 
GERMAN DEMOCRATIC   REPUBLIC—
contd. 

THE DEPUTY CHAIRMAN; Mr. Yajee. 
You had not finished your' speech. 

 

 

THE DEPUTY  CHAIRMAN:    That has 
also been mentioned. 
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SHRI B. K. P. SINHA (Bihar): Madam 
Deputy Chairman, this is one of the rare 
occasions when I find myself in complete 
accord with the mover of the Resolution. His 
Resolution has not come a day too soon. In my 
opinion, this is late at least by a decade.   It 
should have come earlier. 

The German Democratic Republic ie one of 
the first ten most industrialised nations of the 
world. What we know to-day as the German 
Democratic    Republic ia the    eastern 

part of the pre-war Germany. It was an 
agricultural area and an undeveloped area. 
But during the last ten years, they have built 
up becauae of their social and economic 
system a marvellous and extremely prog-
ressive economy. It is one of the most 
industrialised nations of the world. Their 
trade with our country is expanding. as 
multiplied many-fold in the last few years. It 
is a peaceful nation and, Madam, it is not    
subject to any outside    control. 

.No douDt, it is a member    of the- 
War-saw Pact.   No doubt, it is a mem 
ber of the COMJ&ON. And that im 
poses .   some     limitation    on    their 
freedom     and  sovereignty.  But   that 
is a voluntary limitation,    a self-im 
posed   limitation   and   if   that   is   a 
limitation,     that limitation    operates 
even in the case of western countries 
which are parties to the NATO,    the 
European Economic    Community, the 
European     Free  Trade Area.  There 
fore,    it    is    an    expanding    nation. 
It is a free nation and it fulfils all 
the    conditions which    international 
law    requires      for    the    diplomatic 
recognition of a State.   What are   the 
three    indicia    that      are      required 
under     international     law    for    the 
recognition of a State? A State must 
comprise    a well-defined and    conti 
guous territory.   East Germany or the 
G.D.R. fulfils that.   There must be a 
well-recognised      State apparatus 

operating over the whole area. That condition 
is also fulfilled by the G.D.R. because in the 
last 20 years a particular State system has 
been operating there without anv challenge 
from inside. And moreover, its authority 
should be recognised by the whole area over 
which it operates and is not subject to a major 
challenee. Its authority during the last 20 
years has not been challenged. Therefore, all 
the three in^i"ia that international law pres-
cribes for the diolomatic recognition of a 
State are present there. In the circumstances,  
I  see  no reason  T.-br 
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[Shri B. K. P. Sinha] 
we should riot recognise the German 
Democratic Republic. Madam, this State has 
been in existence for 20 years. There are 
some wno are of the view that its recognition 
may hamper the process of reunification of 
Germany. Germany shall be reunited, but not 
on the basis of recognition or non-recognition 
that is accorded to its parts by various States 
of the world. Germany shall be united by 
internal processes which arise and mature in 
the two States. Therefore, recognition or non-
recog-nition has nothing to do with the 
process of reunification. 

After the statements made by   our two late 
Prime Ministers, Shri Nehru and     Shri   
Shastri,   alter the     communiques     to  which  
they  appended their signatures which were 
produced after their meetings with the leaders of 
Soviet Russia, we have in a sense recognised     
a     separate     individual   j existence of the 
German Democratic   ' Republic.      In the 
circumstances,     I think we  are  illogical in not  
giving them     full     diplomatic    recognition. 
And. Madam, the German Democratic Republic 
is not only a State but it has a colourful    and 
vigorous life.    And nobody    can will away, 
nobody can talk    away    the    existence    of    
this region.   There is a delicate balance of 
power operating in the  world, particularly    on 
the continent of Europe. Therefore, if anybody 
is of the view that     the   Germany  Democratic   
Republic     has no  existence except     in  j 
fiction,     that   the  existence  of     the German    
Democratic    Republic    can be        tampered        
with,       he       is living in  a world of delusion.    
Any attempt to interfere even in a minor  I 
manner    with the existence of    this German    
Democratic    Republic,    will   j mean a world 
war, and nobody today  I is prepared for a world 
war.    There-   ! fore, I fioe no reason why we 
should  | not extend recognition to it. 

Sometimes, Madam, it is said that the 
German Democratic Republic was a party to 
the invasion of Chechoslovakia. We were all 
unhappy at that invasion. We all felt strongly 
when the independence, freedom and liberty 
of an individual socialist country was sought 
to be trampled by the armed might of five 
great States. But, Madam, then, these are 
matters entirely for the States concerned to 
consider. We are not the judges of the 
immorality of ther nations. We feel and feel 
strongly that East Germany, Soviet Russia, 
Hungary and other powers acted improperly. 
Not only they acted improperly, they pro-
pounded a new doctrine of socialist 
sovereignty. That means while coexistence 
applied in the case of States with a different 
social system, coexistence with a difference 
applied to socialist States in that the socialist 
States have an unlimited power to interfere in 
the internal affairs of another socialist State. 
Tint doctrine is not only abhorent to 
international law, that docrtine is abhorent to 
our feelings also. Let me repeat it 1hat these 
are matters for the States concerned to 
consider. These are not matters for us to 
consider because we are not the custodians or 
the guardians of the morals of other nations. 
No doubt, they have behaved in an imprudent 
and aggressive manner, but still we have 
neither withdrawn our recognition nor have 
we in appropriate cases failed to extend 
recognition to such nations. What prevents us 
today from according recognition to the 
German Democratic Republic? Does the H-
>use feel that the Hailstein doctrine is not 
obnoxious to international law? The Hailstein 
doctrine is a projection of a philosophy which 
will entitle a particular State to interfere with 
the freedom of action, and in a sense with the 
sovereign action of other States. What is the 
use of that doctrine today? Even the West 
Germans bave themselves entered is to 
relation, as my honourable friend 



 

has  already  narrated;  they  have ac-   1 corded 
recognition to various socialist  j countries.      
And    after    Mr.    Willy Brandt became the 
Foreign Minister, the socialist democratic 
Foreign Minister of West Germany, he has 
come   ; out  with  a  new  approach;   and  that 
new  approach     is  that  they  should have  
closer  and  closer     connections, both 
economic and political, with \he socialist.    
States.      Therefore,    \:hen the West 
Germanys themselves     are eroding the 
Hallstein doctrine  I  see  i no reason why we 
should be afraid of  j the Hallstein doctrine and 
because of that doctrine refuse to recognise East 
Germany. 

Madam, the GDR has never worked against 
our interesis. The iatest reports indicate a 
development; and those reports may have been 
known in mdia today; Out I knew of that 
development in Western Europe and 
particularly in West Germany more than three 
years ago when I was in New York attending 
the United Nations' sessions. Many 
conservative and reactionary circles in West 
Germany and in other countries of Europe, 
have deliberately decided to strengthen the 
hands of China, to strengthen the industrial 
and military might of China. There are reports 
that for several years the West Germans have 
extended huge credits to the Chinese and that 
they were building huge steel and armament 
complexes on the basis of that credit in China. 
The latest reports indicate that the German 
Missile scientists, the German rocket experts, 
have been working and they have been partly 
responsible for the phenomenal successes 
achieved by China in these spheres. Now. the 
Garman people are an intelligent people, I do 
not think they are not aware that to strengthen 
China means weakening India comparatively. 
They have a motive and that motive <s if 
Soviet Russia is involved on its eastern 
frontiers, Soviet Russia will naturally 

withdraw its forces trom Western 
Europe. That motive is really a 
motive based on their self-interest. If 
they can in their self-interest taKe 
action^ which strengthen a power 
which has been in illegal possession 
of our territory, which betrayed our 
friendship and attacked us, I do not 
see why we should go on sticking to 
our old attitude, why we should in 
our extraordinary desire to please 
Germany, succumb to the obnoxious 
Hallstein doctrine and fail to recog 
nise the G.D.R. Madam. I f.»e: ths 
time has come when this nation which 
means us well, which desires to have 
strong cultural, political and econo 
mic ties with us, should be recognised. 
In moving this resolution, 
Mr. Bhupesh Gupta, I feel, represents the 
overwhelming opinion of this country. May 
be, there are some extreme circles in India 
also as there are extreme circles in West 
Germany, France aid other countries. They 
should be unhappv about this resolution, but 
by and large, this country would welcome the 
imDlementation of the resolution of the 
honourable Member from West Bengal. 
Thank you. 

SHHI PITAMBER DAS (Uttar Pradesh) : 
He will be more unhappy when he finds me 
supporting it. Madam, I support the 
Resolution that has been moved by mj tnend, 
Mr. Bhupesh Gupta. As is well known, after 
the World War, Germany was divided into 
two parts, East Germany and West Germany, 
East Germany is popularly known as the 
German Democratic Republic and West Ger-
many as the Federal Republic of Germany. In 
East Germany the Communist elements are 
dominating and in West Germany, the 
nationalist elements are more effective. Many 
people in East Germany dir> not like the 
regime that came to bp imposed on those 
people and therefore about 30 lakhs of them 
crossed the dividing line and went over to 
West Germany. 
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[Shri Pitamber Das.] 
Most of these people were intellectuals i 
and skilled labourers and their exodus j 
continued. East Germany, naturally, 
has been anxious to prevent this 
exodus because it was likely to affect 
its development. Now the difficulty 
came when East Germany tried to 
prevent this exodus by constructing a 
wall in between these two parts. It 
could have been prevented by psy 
chological methods. A wail was 
erected which is known as the 'Berlin ! 
Vail'. There are two opinions about 
this Wall. Those who advocate indi 
vidual freedom say that this Wall is a 
'Political aggression', an aggression on 
the fundamental rights of people 
because they had a right to reside 
wherever      they liked. Thert   ' 
is  the other section which     calls  it   j 
'Economic    protection' because    they   J 
want to protect themselves from the 
economic   consequences     of      people 
crossing      over      to      the other 
side. I feel that rather than depriving peop'e of 
their personal freedom, East Germany should 
have used other peaceful methods to prevent 
them from going. They could be provided with 
some allurements like better living conditions. 
However, as East Germany was under the 
influence of the people whose methods are 
very well known to the world, it preferred to 
erect this Wail which, from a long distance, 
appears to be very beautiful. It has paintings 
all along and approaches full of green lawns; 
but alone with this Wall runs a very bisr 
hound, although chained but ,the chain slides 
along a thick wire which is attached to this 
Wall. Not only that, at short distances are 
towers on which there stand armed guards 
equipped with automatic rifles, and anyone 
making an effort to scale that,Wall is 
immediately short dead. I could understand 
punishments being inflicted on people who 
want to cross over against the wishes of the 
Government. They could b» put in jail. There 
could be other punishments but rertain'y this 
cold-blooded shooting of people,  no civilised 
m«n   j 

or nation in this world would look with 
equanimity. However, although these atrocities 
cannot continue longer still the East Germany 
people are using it as a mark-time device. They 
hope that as economic conditions stabilise and 
as the country gets industrialised, people will 
feel happy and may like to stay on. As at 
present, the GDR has trade relations mostly 
with the USSR but if it wants to improve its 
modern technology it has to come into close 
touch and has to establish close contacts with 
the Western countries like Great Britain and 
France. Even today in East Germany there are 
factories which are equipped with machines 
from these Western countries. The printing 
machines at Leipzig come from the Western 
countries and they have a feeling that these 
machines are by far in otHer countries. The 
contracts in other countries. contracts with the 
Western countries, I hope, will do them some 
good so far as the industrialisation of the 
country is concerned. At this time in GDR there 
are two elements. one,, those able and young 
men who have got into the services Because, of 
the large scale exodus of the intelligentsia and 
the skilled labour. Employment has been 
provided tn them, they have received 
promotions and increments and naturally they 
advocate and proclaim loyalty to the ruling 
elements in East Germany. But on the other 
hand there is a section, a very strong section, 
which even today strongly dis^kes the elements 
ruling East Germany. They have a feeling of 
revolt. There is a storm inside, although silence 
outside, and they are waiting for an opportunity 
when things might change when times may be 
better. The present conditions they take to be a 
passing evil of a temporary type. Mr. Bhupesh 
Gupta, the other da", was telling us that West 
Ger-manv w« mqnnfanturine armaments which 
Fsst Germany was not. One can understand 
that. East Germany need not    manufacture      
armaments 
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because Russia does it for them. ' 
Only last year near Dresden about ' 
3.00Q brand new Russian military 
trucks were noticed and, in the 
neighbourhood were stationed a 
large number of Soviet helicopters. 
He was talking about the danger 
from the FDR. In fact the GDR has 
no danger from the FDR. The diffi 
culty is that even those neighbours 
who are inclined towards Russia 
were not cooperating with East 
-Germany. A point in evidence was 
when Rumania recognised the 
Federal Republic of Germany and 
established      democratic relations 
with it only last year. Of late we find East 
Germany entering into agreement and there 
have been some Treaties also with some of its 
Communist neighbours and thus a sort of 
political stability is seen in East Germany. The 
people of East Germany also seem to be 
reconciling to themselves to the situation as it 
is. Only last year, when the new Constitution 
was being introduced and it was suggested 
that the name 'Socialist State of German 
Nation' be adopted for this State, over 95 per 
cent people voted for it. That means the 
people are reconciling themselves to this 
situation, and when the very people of that 
area. are gradually reconciling themselves to 
this situation and the existence of the German 
Democratic Republic cannot be ignored, 
cannot be denied, I feel that recognition 
should be given to, and diplomatic relations 
should be established with the GDR. At the 
same time, Madam, it may not be out of place 
to mention here that I feel a similar 
recognition be accorded, to and diplomatic 
relations be established with, Korea, Israel and 
Taiwan. 

SHRI MULKA GOVINDA REDDY 
(Mysore): With Korea we have already. 

SHRI PIT AMBER DAS: That's right. The 
Government's objection that the recognition 
would make German reunification difficult 
does not stand to reason.   If the reunifica- 

tion is to come, whether the recognition is 
there or not, the reunification will come. Just 
as we are hoping for a reunification of 
Hindustan and Pakistan, they may also be 
doing so, but so long as we have separate 
identities the recognition is there. Therefore I 
feel that we ' recognise the GDR forthwith. 

With these words, Madam, I support the 
Resolution of Mr. Bhupesh Gupta. 

SHRI ARJUN ARORA (Uttar 
Pradesh): Madam Deputy Chairman, 
the last speaker, while supporting the 
Resolution—and his support is very 
welcome because it means that one 
more big party of the country 
supports this just demand—while 
supporting the Resolution the last 
speaker said something about the 
wall in Berlin. As that is likely to 
create some misunderstanding, I must 
first say a word about that wall. 
There is no question of political free 
dom or civil liberties or fundamental 
rights involved in that wall. No 
citizen of any country, not even of 
this country, can cross the frontiers of 
the country without a valid passport 
and except through a regular route, 
the route of customs clearance, etc. 
determined by the Government of 
the country. And in Berlin exactly 
this is what has been dope by erect 
ing that wall. The wall is only a 
State frontier; I do not know why 
barbed wires are sacred but genera'ly 
political frontier; are marked by 
barbed wires. Barbed wires are also 
not a bed of roses and cannot be 
easily crosied. Now in some part of 
the border of the GDR they have, as 
a matter of border security, chosen 
to erect a wall. That wall is not 
around the frontiers of the GDR and 
West Germany; that wall is only on a 
part of the frontier of the GDR with 
West      Berlin. Now, Madara, 
West Berlin itself is an anachronism; West 
Berlin is a part of Berlin and it is surrounded 
on all sides by the territory of the GDR. That 
part of Berlin which is called West Berlin was 
used by   the- 
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[Shri Arjun Arora.] Western Powers as a 
centre of espionage, as a centre of sabotage in 
the GDR. In order to prevent espionage, in 
order to protect their territory from sabotage 
by agents of the Western Powers, the legal 
Government of the GDR has, as a matter of 
border security, erected that wall. I have seen 
that wall from both the sides. I never found 
grey hounds there whether chained or 
unchained. I only found the border security 
force, and of course on all borders all reason-
able and good Governments place some 
security force. So Mr. Pitamber Das should 
not qualify his support by this misconception 
about the Berlin Wall. We in this country must 
remember  that   we .   .   . 

SHRI PITAMBER DAS: My support was 
unqualified. 

SHRI ARJUN ARORA: Thank you very 
much. 

SHRI C. D. PANDE: He has thanked him 
for supporting the cause of his country. 

SHRI ARJUN ARORA: I am speaking on 
my behalf. Mr. Pande will now speak on 
behalf of his country. I am speaking, not Mr. 
C. D. Pande, I am speaking for the country 
and for the country I courted imprisonment 
from the age of sixteen. 

{Interruptions) 

SHRI    PITAMBER DAS: Not only   J mine, 
my party's support also. 

SHRI ARJUN ARORA: That is what I 
said. 

We in this country must remember that we 
have a growing trade with the GDR; from 
nothing this trade has developed sufficiently 
during the last ten or twelve years. Are we 
trading with robbers? Are we trading with 
usurpers? Are we trading with people who do 
not exist? Are we trading with smugglers? 
We ara trading with a particular country 
which has 

a duly constituted Government, and our 
Government must recognise thai Government. 
It is strange that, while our trade is growing, 
while the Government of the GDR has 
ostablished a trade representation in this 
country, our Government has not even got a 
trade office of its own in the G.D.R_ Of 
course the Government, two year^ back, 
realised the mistake and asked the STC to 
open a trade office. It is time, Madam, that 
when there is a trade agreement between the 
Government of the GDR and the Government 
of India—not between the STC and the GDR 
Trade Corporation, but between the two 
Governments—th>? Government should have 
trade office immediately in the GDR. 

Then, Madam, there is a cultural exchange 
agreement between the two Governments. How 
can we have an agreement with a Government 
which we do hot recognise? Hew can we' have 
an agreement with a Government which we 
think does not exist? We have a cultural 
exchange agreement with the GDR only 
because in our heart of hearts we know that that 
Government exists, it is a cultured Government 
and cultural exchange with it can do a lot of 
good to both sides. A number ot Indian students 
are studying in the GDR. A number of Indian 
students go there, to the GDR, for study, on 
their own. A number go on scholarships offered 
by the Government of the GDR and selections 
made by the Government of India. Because 
there is no embassy, because there is no 
consular office in the GDR, Indian students are 
put to- a great difficulty. For their sake, for the 
sake of the student? whom this Government 
selects, for the sake of the students whom this 
Government sends for education there, the 
Government should have a consular office not 
only in Berlin but also in Dresden and Leipzig, 
where a number of Indian students are getting 
very good education. There I was a time when' 
the West Germans were mentioning the   
Halotein   Doc- 
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trine and saying that if a Government 
recognises the GDR West Germany will break 
its diplomatic relations with it. And perhaps our 
Government do not want t0 break diplomatic 
relations with West Germany. Now, everyone 
knows that the Halstein Doctrine which was un- 
j acceptable ab initio is dead. The Government 
of Yugoslavia, the Gov- ! ernment of Rumania, 
the Government of the Soviet Union, the 
Government of Ceylon and the Government of 
Burma recognise GDR and with all these five 
countries West Germany  has relations. Are we 
so weak that j the West German Government 
which cannot brow-beat the smaller countries 
like Burma and Ceylon into submission is able 
to cow us down? In spite of the fact that both 
Jawaharlal Nehru and Lai Bahadur Shastri ad-
mitted that, two German States have j come to 
stay why don't we recognise GDR and have 
diplomatic relations with both German States? 

Madam, we in this country have consular 
representatives of both North Vietnam and 
South Vietnam. Everyone knows that their 
unification is on the agenda. American 
bombers, American guns, and American 
soldiers are unable to stop their unification but 
we have recognised both these countries, North 
Vietnam and South Vietnam and we have 
consular relations with them. If the people of 
these two countries want to unite our 
recognition will not come in their way. It is 
nieaningless to say that our recognition of GDR 
will in any way prevent the reunification of 
Germany. Reunification of Germany is the 
business of the German people. For the time 
being the German people have decided to live in 
two States. They have two States and the two 
States are as different as they can be. Engaged 
in an arms race, West Germany is a satellite of 
the United States of America, whom Americans 
have armed to the teeth while West Germany 
has allowed American troops to be stationed 
there permanently, while West Germany has 
allowed the British  troops  to be  stationed   
there   I 

permanently and even pays for them, East 
Germany is a peace-loving country. We have 
more in common wifh the GDR than with 
West German*. Therefore, Madam, it is only 
prr>p«r that what Jawaharlal Nehru said and 
what Lai Bahadur Shastri admitted should be 
followed to its logical conclusion. As Mr. B. 
K. P. Sinha correctly pointed out, during the 
last ten or twelve years GDR has gone in for 
a good deal of industrialisation and the result 
is that the so-called exodus is only another 
Western propaganda. I know that in fact GDR 
nas a labour shortage. All 'the men and all the 
women who want to work in the GDR are 
able to get employment and they have got 
more jobs than men and women to work. As a 
matter of tact, many of our Indian students 
who went to study there have got settled (here 
because they have been offered good jobs. So 
any talk of exodus from East Germany to 
West Germany is a fallacy, is a propaganda, 
of which some of us are victims. There is no 
such exodus. The people of GDR are happy; 
their standard of living is improving. They 
have industrialised themselves; they have 
improved their agriculture under socialist 
management   .   .   . 

THE DEPUTY CHAIRMAN: It is time 
now. 

SHRI ARJUN ARORA: I am winding up. 
Not an inch of cultivable land in GDR is 
uncultivated. As a matter of fact, during the 
last few years they have electrified the whole 
rural area and the difference between the 
urban area and the rural area is disappearing. 
It is a prosperous country; it is a strong 
country; it is a peace-loving country. It is a 
country which, as Jawaharlal Nehru said, has 
come to stay. Our Government  must  
recognise  it. 

Before I sit down, Madam, I must refer to 
what Mr. Sheel Bhadra Yajee said about our 
relations with Mongolia. We have friendly 
relations with the     Mongolian    People's     
Republic. 
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[Shri Arjun Arora] 
There are possibilities of trade also with the 
Mongolian People's Republic. We have our 
ambassador in Moscow looking after our 
relations with Mongolia. That is not proper. We 
should have an embassy of our own in Mongolia 
also just as the Mongolian People Republic with 
its limited resources for 12 years now has been 
having an embassy in this country. 
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SHKI S. S. MARISWAMY (Tamil Nadu): 
No policy is being followed by the 
Government of India. 
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SHRI C. D. PANDE: Madam, Deputy 

Chairman, I had given an amendment to this 
motion of Mr. Bhupesh Gupta but on account 
of certain technical difficulties it could not be 
admitted. All the same what 1 speak will be 
in the light of that amendment. 

THE DEPUTY CHAIRMAN: The 
amendment is not there. 

SHRI C. D. PANDE: But I think my 
speech can be made on the premise of my 
amendment. My amendment was to the effect 
that at the end of the motion the following 
words should be added: that full diplomatic 
recognition should be accorded to Formosa 
(Republic of China) and Israel. 

THE DEPUTY CHAIRMAN: That would 
have been out of order. 

 
 
 
SHRI C. D. PANDE: Mr. B. K. P. Sinha 

made a very eloquent speech and I was really 
impressed by his speech and so was I with the 
speech of Mr- Rajnarain. Mr. Rajnarain, I 
was very much impressed by your speech this 
evening. Of course I would not say much 
about the problem of East Germany because 
so many friends have spokeit on that. The cri-
teria that Mr. B. K. P. Sinha has suggested 
are excellent criteria: that 



 

[Shri C. D. Pande.] a State must have a 
definite area and identity; that it must be 
viable; that its authority must be prevailing 
over that area. These are excellent criteria. 
Then I see no reason why these criteria which 
are applicable to East Germany are not 
applicable to Israel and Tiawan. In fact they 
are more applicable to them. 

SHRI ARJUN ARORA: Even Chiang Kai-
shek does not want recognition of Taiwan as 
Taiwan. 

SHRI C. D. PANDE: Name is immaterial. 
You call it Formosa, you call it Taiwan. 

SHRI ARJUN ARORA: You cannot call a 
country by any name you like. 

 
SHRI C. D. PANDE: Taiwan is a well 

known area with d population of 15 million. It 
is bigger than 90 other countries in the world 
out of 125. it is bigger than Sweden, bigger 
than Norway, Switzerland, Greece, Ceylon, 
Nepal and to many other countries. There are 
90 countries which are smaller than Taiwan. 
It is a most developed country. It is only next 
to Japan in Asia in standard of living, in 
industries and in agriculture. That is a country 
from which we have to learn so much in 
agriculture. Everybody knowsi that we have a 
variety of rice called Taichung No. 1. That 
Taichung No. 1 comes from that place. 

 
SHRI C. 0. PANDE: After the In-

dependence of that island when a new 
Government was set up in that island, the 
txport of banana alone is about $65 million. 
Then they export textiles, they export  
mushroom, they 

export pineapples. That country has given up 
foreign aid altogether. Whereas we are 
speaking of self-reliance for the last twenty 
years, we have not achieved that self-reliance. 
Taiwan has achieved that. If there are all the 
criteria fulfilled by one country, what is the 
reason that you do not recognise that country? 

As far as friendliness is concerned, the 
Government of Taiwan has got the right of 
veto in the United Nations. Not 'once but 
there had been so many issues when we have 
been consistently affronting the Government 
of Taiwan, but they have never used the veto. 
.. 

SHRI ARJUN ARORA: They supported 
the Chinese aggression against NEFA. 

SHRI C. D. PANDE: No. 

SHRI ARJUN ARORA: They did it. 

SHRI C. D. PANDE: Please go into the 
recorded thing. The recorded thing is that the 
Taiwan Government has never exercised the 
right of veto against India. They could have 
done it on many occasions. They have reason 
to be annoyed with us, they have reason to be 
angry with us, but they did not exercise that 
right of veto against us. As far as Israel is 
concerned, Israel is a small country, is an 
efficient country, is an aggressor country 
today. Therefore, in fact my sympathy goes to 
the Taiwan people because they are also 
fighting China and we are fighting the great 
monster of China with a huge population. 
Here is a tiny country, it is a tiny country 
compared to the mainland, and that country 
has got the determination to release itself from 
their grip. We have 16,000 square miles of our 
territory appropriated by the enemy. We have 
not got that determination to redeem that terri-
tory. 

SHRI A. P. CHATTERJEE (West Bengal): 
Do you support the resolution that East 
Germany should be recognised? 
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SHRI CD. PANDE: That is the corollary of 
the whole debate, of Mr. Sinha's speech   .   .   
. 

SHRI S. S. MARISWAMY: Chiang Kai-
shek supported our cause when we were 
fighting the British. 

SHRI C. D. PANDE: My amendment only 
goes to show that they have got these things, 
that if the criteria for East Germany are 
correct, likewise the criteria are correct for 
Taiwan. Now on the question of name, Mr. 
Arora 'says   .    .   . 

THE DEPUTY CHAIRMAN: You are not 
speaking on the resolution at all. 

SHRI ARJUN ARORA: The whole speech 
should be expunged because it is irrelevant. 

SHRI A. P. CHATTERJEE: I support Mr. 
Arora because it is all irrelevant. 

 
SHRI C. D. PANDE: If Mr. B. K. P. Sinha 

had the rare distinction and pleasure of 
agreeing with Mr. Bhupesh Gupta, I have 
equally great pleasure in accepting or in being 
in agreement with Mr. Rajnarain. As a 
corollary to the recognition of East Germany I 
say it will not be in keeping with the non-
alignment policy of this Government if you 
would accord diplomatic recognition to. [East 
Germany and withhold the same from Israel 
and Tiwan. 

With these words I commend my unmoved 
'amendment. 

THE DEPUTY CHAIRMAN: Mr. Mulka 
Govinda Reddy. Mr. Pande, 'unmoved   
amendment'   you  said. 

SHRI ARJUN ARORA: Do not take it 
seriously, Madam. Nothing in his speech was 
serious. 

SHRI MULKA GOVINDA REDDY: 
Madam Deputy Chairman, I rise to support 
the Resolution moved by-Comrade Bhupesh 
Gupta that th« German Democratic Republic 
should be given full diplomatic recognition by 
India without further delay. This question has 
come before this House as well as before the 
other House a number of times. Somehow or 
the other, Government has not made up its 
mind with regard to this burning problem. Mr. 
B. K. P. Sinha has already stated why and 
when a State should be recognised. Mr. Bhu-
pesh Gupta while moving his Resolution has 
made out a case that it should be recognised 
'at the earliest. My friend, Mr. Rajnarain, was 
very eloquent not only in according his sup-
port to this Resolution but also in bringing in 
certain very vital points of foreign policy. It is 
also a matter to be happy that the J'ana Sangh 
has supported wholeheartedly this Resolution. 
India would like to have friendly relations 
with all countries including China, an 
aggressor, and Pakistan, 'another aggressor. 
Well, it is our desire to have friendly relations 
with all. But today we are not having any 
relations with countries like Portugal or South 
Africa because of the racial discrimination 
practised there. Except these two we are 
having friendly relations with all the other 
countries. 

Mr. Rajnarain has pointed out already—
and some others have already said—that we 
are not having full diplomatic relation with 
Israel in the sense that we are not having our 
diplomatic mission in Israel and that we have 
not recognised Taiwan. What is the criterion 
for recognising a State. It should be a 
geographical entity, a political entity, and 
there should be stability. We have accorded 
recognition to the States where we see that 
once in six months the Government is 
removed an^ another Government is installed. 
But here is •a case where for the last 20 years 
there is a stable Government. It is a 
geographical entity, a political entity; it is a 
fact of life.    It is a rea- 
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[Shri Mulka Govinda Reddy.J lity that we 
want to recognise. We 'are not asking the 
Government to recognise only in theory. They 
have already recognised it in fact; de facto 
recognition has been accorded to the GDR, 
and they have their trade representation in 
Delhi, and we are having trade relations with 
the GDR. 

Now it boils down to this that there may be 
something lurking in the mind of the 
Government about according full recognition 
to the GDR. I wonder whether this 
Government is following any independent 
foreign policy. They look to Russia at one 
time; they look to America at another time. 
They are afraid whether by giving recognition 
to the GDRj West Germany would appreciate 
it or what its reaction would be. They lire 
afraid of what the USA would think if we 
accord recognition to the GDR. Similarly, 
they are always perturbed about this thing. 
They are ufraid that if they recognised 
Taiwan, China and the USSR might be dis-
pleased. They are afraid what the Arab 
countries will think if we accord full 
recognition to Israel. We do not have our 
office in Israel but Israel has its consular 
office in Bombay. Therefore, this Government 
is not following any independent foreign 
policy even with regard to this simple 
question of according recognition to any 
country. 

We are not worried about the com-plexious, 
political complications, that are prevailing in 
any particular country. We have laid it down 
as our own foreign policy that we do not want 
to interfere in the internal affairs of any 
country, that we do not want to impose any 
particular system, political system or 
economic system, on any country and that we 
should like to co-exist with other countries 
irrespective of the political colour or the 
economic system that is prevailing in any 
particular country. We have accorded 
recognition to Spain which is a Fascist 
country. For a long 

time, we did not have diplomatic relations 
with Spain. We are still continuing to have 
diplomatic relations with China which has 
committed aggression against India in 1962. 
Despite the desire of many well-thinking 
parties in India that we should break off 
diplomatic relations with China, we are still 
continuing to have these relations. 

Therefore, the point is, whether a country is 
friendly or not, if it is a country, if it is a 
reality, if there is a stable Government, if it is 
a geographical entity, under International law, 
we are obliged to accord recognition. So we 
have delayed too long in according recognition 
to the GDR. It should have been done long 
back. But our Government, because of their 
fear of the reaction that may be created in 
some country or the other, have not given 
recognition, diplomatic recognition, to the 
GDR. They are afraid of what the Federal Re-
public of Germany is going to do if we accord 
recognition to the GDR. We should be masters 
in our own country. We have a right to decide 
to whom to give recognition and to whom not. 
We have a right to decide whether to have 
trade relations with this country or that 
country. Therefore, in this aspect, our Govern-
ment has failed to assert its independence not 
only in regard to having trade relations or 
friendly relations with certain countries! but 
also in regard to having diplomatic relations 
with other countries. And an impression is 
going round in India, and it is said that we did 
not accord recognition to the GDR because of 
the fear that West Germany and the Western 
Bloc may not appreciate this step. These 
power blocs are now cracking. And whatever 
we should do, we should do in enlightened 
self-interest of this country, of course, based 
on accepted international principles. 

Madam, with regard to recognition, it  is 
long delayed.    We    should see 



 

that full diplomatic! recognition is •accorded 
to the GDR. Further we are having very 
friendly relations with the GDR and it is a 
very peace-loving country. There is no doubt 
about it. We would like to have friendly 
relations with all countries and therefore I am 
one with Mr. Bhupesh Gupta in supporting 
this Resolution. Madam Deputy Chairman, a 
question might be posed that this might hinder 
the unification of Germany. We do not want 
to come in the way of the unification of Ger-
many. We do want that West Germany and 
East Germany are united in a strong peace-
loving Germany. We would like to help that 
process. We do want that these countries 
should come together under one banner, under 
one flag. But since these people themselves 
want to have two separate States we should 
accord recognition to East Germany. We have 
already accorded recognition to West 
Germany. West Germany itself is having 
trade and diplomatic relations with 
Yugoslavia, Rumania, the U.S.S.R. The 
G.D.R. is having diplomatic relations with 
Ceylon, Burma, Indonesia, U.A.R., Iraq, 
Yemen, Syria, Tanzania and Cambodia. 
Therefore, the argument that according 
recognition to the G.D.R. will come in our 
way as far as our relations with West 
Germany are concerned is not tenable when 
West Germany itself is having diplomatic 
relations  with  socialist   countries. 

Madam Deputy Chairman, I am one with 
Mr, Rajnarain when he said that we should 
have diplomatic relations with Taiwan and 
better relations with Israel. They are members 
of the United Nations. They are recognised by 
the world community. 

Some might say that Taiwan does not want 
recognition for itself but for the entire China. 
But two Chinas are there whether we like it or 
not. We do want that these two Chinas should 
come under one banner. After all, two 
Vietnams  are there.      Twu 

Koreas 'are there and two Indias, if I may say 
so, are, there, one India and the other 
Pakistan. Many people did not want the 
partition of India but it has happened. We do 
want that Pakistan should thrive well and we 
two would like to have friendly relations. But 
if at any time there is a move for the 
unification of India and Pakistan we would 
not like to come in their way. Therefore, since 
these two States continue to exist we should 
accept the fact of life. 

THE  DEPUTY  CHAIRMAN:   Your 
time is over. 

SHRI MULKA GOVINDA REDDY: Last 
word, Madam Deputy Chairman. We do not 
follow tin independent foreign policy. We 
were a party when Tibet was raped by China. 
If only we had raised our revolt at that time 
this would not have happened. II' the Dal'ai 
Lama were allowed to form an exile 
Government of Tibet in India ttvey would be 
with us. We should recognise that exile 
Government of Tibet if and when it is formed 
in India. 

Madam Deputy Chairman, with words I 
support the resolution moved by Mr. Bhupesh 
Gupta.    Thank you, 

SHRI KOTA PUNNAIAH (An-dhra 
Pradesh): Madam Deputy Chairman, while 
congratulating Mr. Bhupesh Gupta for 
bringing forward this good resolution I would 
like to request the hon'ble Members of this 
august House and the Government to consider 
the situation keeping Hue political realities 
into consideration. Before supporting this 
resolution let us examine the criteria. What 
are the criteria for giving recognition to a 
nation? It should have a definite territory, 
recognisable population with an independent 
government of its own. East Germany is 
having its own Government for the past 18 to 
20 years. This problem is hanging fire for the 
last 18 to 20 years. So I request the 
Government and the Members  of this  august     
House to 
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consider this problem keeping the realities 
into mind and settling the issue as early as 
they can. 

Madam, the Government of India has 
already recognised the existence of East 
Germany by accepting a Trade Representative 
for East Germany. We have given de facto re-
cognition to East Germany. De jura 
recognition is nothing but a formality. Why 
not fulfil that formality and maintain our 
relations with East Germany at a higher status 
by exchanging Ambassadors? We are having 
good relations with East Germany regarding 
trade. That trade is increasing year by year. 
The East German people, as Mr. Arjun Arora 
said, are a peace-loving people. We also 
believe in peace and co-existence and we 
believe in the pancli-sheel sutra. When both 
these nations are having some common in-
terest there should not be any hind-ranee for 
giving recognition to East Germany. 

Madam, time in and time out we have been 
pressing the United Nations to admit China 
into the world body. Not that I oppose China's 
admission to the United N'ations. But what I 
want to emphasise is when we can fight for a 
principle which helps our undeclared enemy, 
why can we not apply that very principle to 
East Germany which is our friend, which 
stood by our side when the Chinese 
aggression took place, when the Pakistan ag-
gression took place? When we can maintain 
diplomatic relations with China which is 
threatening our security from across the 
northern border, I think we can maintain 
diplomatic relations with any country in the 
world. 

Apart from all these facts, Madam, it is our 
declared policy to maintain non-alignment 
and friendship with all the nations of the 
world. Here T must say that I am sorry to 
oppose my hon.  friend,  Mr.  Mulka  
Govinda 

Reddy. Just now he said that the Government 
of India is not having its own independent 
policy. I must tell him that it is having its own 
independent foreign policy. It is not 
dependent on either America or Russia or, for 
th'at matter, West Germany.   Let  him  
understand   this. 

 
 

 
 
quest Mr. Mulka Govinda Reddy to 
understand that the Government o£ India is 
having its own independent policy regarding 
foreign affairs. 

Madam, if we do not extend diplomatic 
recognition to East Germany, I think we will 
be dishonest to our departed leader, Pandit 
Jawaharlal Nehru, who believed in non-align-
ment. The Government should take early 
steps to give full diplomatic recognition to 
East Germany in the interest of both the 
n'ations, in the interest of promoting peace 
among the people of East Germany and India 
and for the progress of both the nations and 
not in the interest of East Germany alone. In 
the interest of India also the Government 
should take early decision regarding full 
diplomatic recognition to East Germany. 

With these words I support the resolution.      
Thank you, M'adam. 

SHRI M. RUTHNASWAMY (Tamil 
Nadu): Madam Deputy Chairman, this 
resolution reminds us of one of the greatest 
tragedies in modern history when the unity of 
Germany was broken. Germany which had 
taken nearly a thousand years to get itself 
united found itself divided as a result of the 
last World War. It was also due to a military 
accident that both the Russian forces and the 
allied 



 

forces were able to enter Germany at or about 
the same time.   If Winston Churchill's advice 
had been followed, the  allied 'armies  would 
have     kept the Russians out of East Germany 
by just being first in the field.   Germany would 
have been occupied     by    the allied forces 
and German unity would nut   be  the  problem  
that it is  now. Attempts  have  been  made  to  
bring about German reunification.    The first 
Prime  Minister     of  East     Germany, 
Grotewohl,      although at     first     he wanted 
the Government of the Soviet zone to be built 
up from below with local government 
institutions and ins-titutions  formed by     the     
Germans themselves  in  the  Soviet  zone,  
later on,   coming  under  the     influence  of 
Russia, he later suggested a peculiar way of 
bringing about German unity, namely,   that  
the  two  parts of Germany should be given 
equal    voting power in  any  constituent     
assembly. It is 'a peculiar way of constituting a 
constituent assembly, giving one part of the 
constituent assembly the same voting power as 
another part of the constituent     assembly.       
A     normal constituent   assembly      would      
have given the right of individual voting to 
each 'and every member of the constituent   
assembly.   Even   now   German  reunification  
could  be     brought about if a free German 
vote was allowed.   If   the  Russian   forces   
were withdrawn   from   East   Germany and 
the Western forces, the few that are left there, 
were also withdrawn from Western Germany 
and a free election was held of the German 
people, then real German reunification based 
upon popular  will   expressed in  the  usual 
way would have been realised.    But now it 
depends neither on East Germany nor on West 
Germany to bring about     this      reunification     
because powers   outside   Germany     are     
interested  in  keeping  them     separate. So,  it  
is only if these two    powers, namely, Russia 
on the one side, and the   Western   powers,   
France,     Gern many, the United  States of 
America, on   the  other,   were   agreed  to  
hring about   German      reunification,      then 
Gerraan reunification could be brought about.   
Let us hope that as the two 

power blocs come together under the impact 
of the Chinese invasion of the Russian 
border, as Russia and the United States of 
America come together, they might agree 
upon some plan with regard to the 
reunification of Germany. 

Mr. Bhupesh Gupta in his opening speech 
referred to a speech made by Mr. Jawaharlal 
Nehru when he was dealing with this question 
of recognition of East Germany. In that very 
speech, delivered I think in the Rajya Sabha 
on August 28, 1961, after giving the 2'easons 
for recognising the Federal Republic of 
Germany —because he said there Was 
continuity of policy dating from the British, 
days—about the eastern side, ha went 
on  to  say  " _____There was     no such 
continuity ____ and we hope that some 
arrangement will be made whereby East and 
West Germany could be brought together." 
He said that if we recognised East Germany, 
then once and for all the division between 
East and West Germany would become 
permanent. He was awaiting the time when 
the two parts of Germany could by 
themselves come together, whereas a 
diplomatic recognition, a formal recognition 
,by India would imperil the prospects of that   
reunification   .... 

SHRI A. P. CHATTERJEE: Just one 
question. Do you think that if we continue not 
to recognise it, then reunification will come 
about, or it is certain and settled that this 
reunification is not coming on this basis at 
all? 

SHRI M. RUTHNASWAMY; I mean, the 
more the powers that recognise the division 
of Germany the less would be the prospect of 
Germany being reunited. After all, the 
majority of powers refuse to recognise East 
Germany. It is only a few powers, a minority 
of powers who recognise it. The majority of 
the powers not only in Europe not only in 
America, but also in   Africa   have  refused  
to  recognise 
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East Germany. So that was the reason that 
influenced Mr. Jawahai-lal Nehru to keep the 
door open so that a time may come when the 
two divided Germanys would be brought 
together either by themselves, if a free vote 
was given to ail the people of Germany; or if 
the tuo power blocs came together in the 
interest of peace, in the interest of the peace 
of Europe and in the interest of world peace, 
they would bring about this unification of 
Germany. 

Madam Deputy Chairman, we have 
suffered from the absence of unity for 
thousands of years. It took thousands of years 
for India to become united, and after 
reunification had been achieved, some forces 
came to knock the cup from our lips and India 
has become divided once again. We who :iave 
sufferer from the absence o£ unity for 
thousands of years, we who are suffering to-
day from absence of unity in India—not only 
in India but also in Pakistan we see the 
present troubles, all due to the partition of 
India—we who have suffered so cruelly and 
so tragically from the disunion of India should 
be very careful labout taking any step that 
might prevent Germany from being united. 
Germany also took m>re than a thousand 
years to get united. It was united once under 
the holy Roman empire in the mediaeval 
times, and then forces came to disrupt the 
Christendom and Germany was divided into a 
number of States, so that for long it was not 
known as Germany but as tRe Germanys. 
Then as a result of unification Germany 
became united in 1870. And then again it was 
divided as a result of the last World War. 
Therefore, we should see that the wound of 
Germany, the wound that has been inflicted 
upon the unity of Germany, is healed as soon 
as possible. Therefore, our Government is 
perfectly justified in refraining from taking 
any step that might imperil the prospect of the 
reunification of Germany. 

SHRI M. M. DHARIA (Maharash-tra): 
Madam Deputy Chairman, when I look at the 
conduct, the behaviour and the relationship 
between East Germany and our country, I find 
that our Government accepts the love 
marriage between the two countries, but I do 
not know why the Indian Government is not 
prepared to perform the religious rituals to 
confirm this mar-ri'age. And the Resolution 
moved by my friend, Mr. Bhupesh Gupta, is 
to have that ritual performed as early as 
possible and as suggested by my friend, Mr. 
Rajnarain, even today. Madam, with due 
respect, I differ from our old colleague, Mr. 
Ruthnaswamy who said that if this wound is 
to be healed, the present policy of the 
Government should be continued. On the 
contrary, I feel that if this wound is to be 
healed, East Germany should be recognised 
by this country at diplomatic level as a nation 
because it is 'a reality of the moment. If we 
refuse to understand realities, there are no 
chances whatsoever of healing this wound. I 
would now quote from a speech of Mr. Nehru 
when he was in London on September 20, 
1962. Mr. Nehru said: "The sooner the 
German problem was dealt with realistically 
the better it would be. It was unrealistic to 
ignore the existence of two German States. 
Sooned or later a peace treaty was bound to 
be signed with East Germany." When, 
Madam, Prime Minister Indira Gandhi visited 
Russia, in that joint communique it was 
stated: 

"The Indian side reaffirmed the 
statement made by the late Prime Minister, 
Mr. Lai Bahadur Shastri in the Soviet-
Tndian communique on May 20, 1965, that 
the fact of the existence of two German 
States cannot be ignored." 

Why do they not recognise it? I just fail to 
understand why the Government is hesitating 
in recognising East Germany.    And that is 
why I say... 

SHRI S. S. MARISWAMY: Where did 
they    say—Pandit    Nehru    and 
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Shri Lai Bahadur Shastri—that we should 
recognise that they are two entities? 

(Interruption) 

SHRI M. M. DHARIA: That is why I 
began my speech saying that we accept the 
love marriage, that the conduct in between the 
two parties, the relationship in between the 
two parties in just like love marriage. But at 
the same time, there is that refusal from the 
Government to have the religious ritural. That 
is why I began my speech it saying I fail to 
understand why the Government should not 
do it. 

SHRI S. S. MARISWAMY: It is illicit 
love. 

SHRI M. M. DHARIA: Honourable 
Members may not appreciate my referring to 
the Indian Constitution while speaking on 
foreign affairs. May I draw the attention of 
the House to Article 51 in the Directive 
Principles? That Article says— 

"The  State  shall  endeavour to— 

(a) promote international 
peace  and security; 

(b) maintain just and honourable 
relations between nations." 

My emphasis is on 51(b), "maintain just and 
honourable relations between nations". When 
these are two nations, when all the three Prime 
Ministers agreed that these two Germanys are 
two nations and that it is a reality, is it the 
honourable way of maintaining our 
relationship? The directive principle is very 
clear. It is given by the Constitution that we 
shall have to maintain just and honourable 
relations. And I must say today that by not 
recognising and by not giving diplomatic 
recognition to East Germany, the Government 
is failing in implementing the guiding and the 
directive principles of our Constitution itself, 
and to that extent... 

SHRI M. RUTHNASWAMY: Are there 
two Germanys and two nations? 

SHRI M. M. DHARIA: Yes, yes. It is all 
right    .    . . 

SHRI M. RUTHNASWAMY: They have 
the same language, the same culture, the 
same religion. 

SHRI SHEEL BHADRA YAJEE: It is 
just like Pakistan and India. 

SHRI M. M. DHARIA: Madam Deputy 
Chairman, India and Pakistan should be 
construed as one naiion, but there were the 
imperative forces of history which bifurcated 
these two countries and they are two nations 
today. Similarly it so happens that because of 
those imperative forces there are two 
Germanys, East Germ'any and West 
Germany, today. 

When I say that diplomatic recognition 
should be given to East Germany by our 
Government, I would like to appeal to this 
House that similarly whatever be the policy in 
connection with Israel I am here to deplore the 
way in which Israel has been behaving—we 
cannot forget that Israel is also a reality. It is a 
reality. Of course, I 'am very sorry for the way 
in which Israel has been behaving. It is not the 
way of behaving with neighbours. But I have 
no doubt that if Israel is using aggressive 
language, if it is behaving in an aggressive 
way, it is because there is somebody behind it, 
and with such imperialist forces Israel cannot 
adopt such policy. So, the time may not be 
ripe, but I do feel that the directive principles 
shall have to be applied in the case of Israel as 
well. 

When we talk of    Taiwan,    please 
allow me to say .............    (Interruptions.). 
What is the foreign policy? What is the policy 
of our External Affairs Ministry? Foreign 
policy is not one which is guided by foreign 
countries. Foreign  policy     of   an    
independent 
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country is an independent policy. It is known 
as foreign policy because it is concerned with 
foreign countries. It cannot be a policy to be 
dictated by foreigners. And from that point of 
view when I look at the functioning of our 
Government, many times I feel the Way they 
have been functioning is not in the interests of 
our country. Goa was freed. Even after 
freedom, on Kashmir we have given a 
guarantee under our Constitution. What was 
the need for that? By doing so, I have no 
doubt that we have weakened the integrity of 
this country. Pondicherry has become a Union 
Territory, and a Lt. Governor has been 
provided for Pondicherry. Why is it not 
merged with Tamil Nadu? What is that 
separate culture there? Similar is the case with 
Goa, Diu and Daman. In the case of Daman 
and Diu, these are tiny places. They are just 
like small towns. Today they are Union 
Territories, parts of Goa. How can the 
Government of Goa administer Dam'an and 
Diu? We have never cared for that. Take 
Nagaland. Still it is with the External Affairs 
Ministry. Why? Is it la separate country? It is 
not under the Home Ministry. It is under the 
Ministry of External Affairs. Every time it is 
argued that there are special problems, there 
are special circumstances, for that. I think this 
whole treatment has created special problems 
for this country. We could have avoided all 
those problems. But we are not prepared to 
think in those terms. I have no doubt in my 
mind that in this country the time has co'me 
when we shall have to think 'about our own 
foreign policy and shall have to evolve a 
policy which should be necessarily in the 
interests of this country. Many people ask, 
"Who are our common friends and who are 
our common enemies? No country has 
common friends, no country has common 
enemies. There Is only one thing common. 
There are common interests of the country. 
And from that point of view, the time has 
come when the whole policy 

shall have  to  be revised and a new policy  
shall have to be  evolved. 

Madam, coming back to East Germany, I 
do feel that this country has made tremendous 
progress during the last 20 years. Then, 
Madam, some figures and other things were 
quoted by my friend, Mr. Arjun Arora. It has 
been said that when compared it is 'a poor 
country and if has been asked, 'Are you going 
to recognise it?" Yes, we shall have to 
recognise it. That is not the test. Having re-
gard to the industrial and agricultural progress 
made by East Germany, by giving diplomatic 
recognition to it, we will be doing a great help 
to our country also. And> from that point of 
view I feel that Mr. Arjun Arora rightly 
emphasised that aspect of their industrial and 
agricultural development that East Germany 
has made. So, from all these considerations, I 
am here to support the resolution of Mr. 
Bhupesh Gupta. But perhaps, as is usual, as it 
usually happens, there 'are so many speakers 
and this resolution may be tossed over and it 
may not go to the next session. May be, the 
honourable Minister may intervene and say, 
"Yes, we have understood the feelings of this 
House and it will be under our consideration." 
I anneal to the Government that this should 
not be the treatment to  be given   .    .   . 

THE DEPUTY CHAIRMAN: Wait and  
hear the Minister. 

SHRI M. M. DHARIA: Madam, after so 
much of experience if I cannot understand 
what he is going to say, then, I cannot be 'a 
real parliamentarian. I know what he is going 
to say and he will have the full sympathies of 
this House. Perhaps it may overflow than 
what we have been doing today. I have no 
doubt about it. But ultimately he will not be in 
a position to say, "We are going to do it." He 
cannot say that. I have no doubt about it. But 
if he has the courage to say that, I shall   be  
the   happiest  person   and   I 
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shall be the lirst person to jump up from my 
seat and congratulate the honourable 
Minister... 

(Interruptions) 

SHRI AKBAR ALI KHAN (An-dhr*a 
Pradesh): Members should not jump in this 
House. They can do anything... 

(Interruptions) 

SHRI M. M. DHARIA: So, in this case 
with all such relationship that we have 
established, the Government, I feel, should 
not now hesitate in the case of East Germany. 
But I may suggest th'at our entire external 
policy shall have to be re-examined. The time 
has come for that because I feel for projecting 
a bright and correct image of our country, at 
one and we shall have to mobilise our internal 
strength and at the other end we shall have to 
give a bright image to the outside world. If 
some efforts are made by the Government I 
have no doubt that we will achieve th'at ideal. 
I would appeal to the Government, 'Please 
give not only your sympathetic consideration, 
but active consideration, to our suggestions 
made in this House." I am sure the 
Government will consider the feeling that are 
expressed here in support of the resolution of 
Mr. Bhupesh Gupta. 

SHRI A. D. MANI (Madhya Pradesh): 
Madam Deputy Chairman, I extend to this 
resolution of my honourable friend, Mr. 
Bhupesh Gupta, my very warm and 
wholehearted support. And I do so not only as 
a modest student of international affairs, but 
as one who hag spent about two weeks in the 
G.D.R. some two or three years ago as a 
member of this House and enjoyed the warm 
hospitality of the people of the G.D.R, and the 
parliamentary institutions of 
the   G.D.R............. (Interruptions),    My 
honourable friend, Mr. RuthnasWamy, raised 
the question whether the G.D.R. qualifies for 
the description of a nation on the ground of a 
number of factors. I might mention here that  
there   are  as  many  as   11   steel 

pl'ants in GDR. We are a big country. With 
all our resources we are not able to manage 
three public sector steel plants properly. 
There are so many Committees of Enquiry. 

SHRI M. RUTHNASWAMY: I said that 
the GDR was not a nation. 

SHRI A. D. MANI: Is it 'a nation? That is 
the first question he asked. 

SHRI ARJUNi ARORA: What applies to 
GDR should apply to West Germany also. 

SHRI A. D. MANI: ls it a nation, he asked. 
My friend Prof. RuthnasWamy said that the 
people of West Germany and East Germany 
speak the same language. So also the people 
of Austria but Austria became 'a separate 
State on account of the rivalries of the 
Hohenzollern and Haps-burg dynesties about 
100 year ago. They formed themselves into a 
separate state and if to-day somebody says 
that Austria should be integrated with West 
Germ'any or East Germany it will be 
considered a preposterous proposition. Now 
the East Germans have got a very strong 
claim for nationhood because the traditions in 
East Germany lare quite different from the 
traditions in West Germany. I have seen that. 

SHRI M. RUTHNASWAMY: Since 
when? 

SHRI A. D. MANI: Since 1945. I have 
gone to the schools. They are thoroughly 
ashamed of the part that Hitler took in 
launching a fullscale war on Europe and the 
whole world in 1939—1945. 

SHRI S. S. MARISWAMY: It is a pity that 
you have not gone to West Germany. In West 
Germany if you utter the name of Hitler, 
people will harg their heads   in shame. 



SHRI A. D. MANI: He asked me whether 1 
went to West Germany. I als0 enjoyed the 
hospitality of the West  German  Government. 

[THE    VICE-CHAIRMAN   (SHRI    AKBAR ALI 
KHAN)   in the Chair.] 

The GDR has satisfied the criteria for full 
nationhood because the traditions in the GDR 
are quite different from the traditions in West 
Germany. Even in regard to education, I spent 
a considerable time in their schools. Their 
education is entirely different and differently 
oriented from that of West Germany. 

SHRI M. RUTHNASWAMY: May I ask 
whether 25 years are enough to make a 
tradition? 

SHRI A. D. MANI: With 60 years the 
Soviet Union has created one of the greatest 
revolutions in history. These are the people 
who have made revolutions in East Germany. 
There is liberalism in the political structure of 
East Germany. There are as many as five 
parties—The Democratic Farmers' Party, the 
Christian Democratic Union, the Liberal 
Democratic Party and the National Democratic 
Party. The Communist Party is of course there. 
They all constituted and formed a National 
United Front like the United Front Government 
of West Bengal. I have also attended their 
parliamentary sittings and I have heard Herr 
Ulbricht address the Assembly. There is 
pevhaps not the same freedom of expression 
which we have in the democratic countries but 
much more than in the Soviet Union. That I 
could see. You could discuss many matters in 
the GDR quite freely. Now this State has been 
in existence for nearly 24 years, if we take 
1945 as the beginning line and 1969 as the 
deadline. For about 25 years it has been in 
existence. 

SHRI S. S. MARISWAMY: Is there more 
freedom in East Germany than in Russia? 

SHRI A. D. MANI: Certainly, that is what 
I said. There is more freedom, becaiise there 
are five parties. There are no five parties in 
Russia. The Communists are of course the 
dominant party in the GDR. (Interruptions). 
That is their concept of democracy. You 
cannot quarrel with that. We think of 
multiplicity of parties and multiplicity of 
candidates but the East German or the East 
European mind particularly is in the 
direction of only leagues created by one 
party. 

(Interruptions) 

SHRI PITAMBER DAS: Do you mean to 
say that they have democracy but not 
parliamentary democracy? 

SHRI A. D. MANI: Not the kind of 
democracy that you and I have. Why should 
we try to foist our nations of democracy on 
them? 

SHRI BHUFESH GUPTA: The kind i of 
democracy where we do all the I talking and 
the Birlas make the J   money? 

SHRI A. D. MANI: Mr. Ruthna Swamy said 
that we should not take, any steps which will 
prevent the two Germanys uniting together. 
Now I cannot be a political prophet or 
astrological prophet but I can say this from 
what j saw both of West Germany and East 
Germany that there are no possibilities of 
union unless there is an upheaval in Europe. II 
there is an invasion or if there is a collapse of 
the social order as in Czechoslovaia, anything 
may happen. Then it is perhaps possible. Tf 
West Germany invades East Germany and 
defeats East Germany there is possibility of 
union. Now Hitler I attempted the Union of 
Czechoslava-kia with the Third Reich. He 
f&ilect but I am afraid the possibility cannot 
be considered as very serious. In view of the 
fact that there is a detente between the USA 
and the Soviet Union  in  Europe, I  do  not 
know  if 
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there is going to be any great upheaval. I can 
tell you why the Government of India is 
somewhat reluctant to recognise the GDR. I 
have gone to the other side of the Wall. I have 
seen the Wall in existence. I have discussed 
matters with those who know what things are 
going on with the German Government and 
what, things are going on in the Indian 
Government. We are afraid that West 
Germany may not give us financial aid if we 
recognise GDR. They have made many 
suggestions in a number of indirect ways. My 
friend the Deputy Minister will not be able to 
accept it on the floor of the House but outside 
the House he would perhaps say that West 
Germany is putting a lot of pressure on us not 
to recognise the GDR. 

HON. MEMBERS: No. 

SHRI A. D. MANI: I know that they are 
putting a lot of pressure on «s rot to recognise 
the GDR. 

SHRI S. S. MARISWAMY: Like Egypt 
pressurising us not t0 recognise Israel? 

SHRI A. D. MANI: Yes. I would also come 
to that point. We should j not be bothered about 
what West Germany thinks of our recognising 
the GDR because this is an independent and  
separate proposition. 

My friend Mr. Dharia raised the j question of 
the recognition of Israel. I am one of those who 
have stood for the recognition of Israel in spite 
of derisive laughs and jeers from this side of the 
House, from friends who are now interrupting 
me. T had been derisively shouted down for 
having | supported it. 

SHRI MULKA  GOVINDA REDDY:   '' I 
supported it. 

SHRI A. D. MANI: You supported but not    
Mr. Gupta.  I am talking of   j Mr.  Gupta.  I  am 
not  going to refer   j to Israel in this conection 
except this.   I Somebody pointed out earlier in 
the 

debate that there is political identity in GDR 
or there is territorial identity. The entire GDR 
is only one-third of the former Third Reich of 
Hitler. Two-thirds only is now in West 
Germany and one-third in GDR. The GDR is 
agricultural. West Germany is highly 
industrialised but in spite of being the 
agricultural farmland Part, GDR has made 
enormous strides in industrial production and 
they are leaders of the opticals industry. A 
nation winch has staged an economic 
revolution in a short time cannot be said to be 
diplomatically non-existent just because 
politics makes it very inconvenient for us to 
recognise GDR. I feel that the time has come 
for us to recognise the GDR. In this 
connection I may say that the GDR has 
opened as many as four Trade Missions in 
India. Mr. Manu-bhai Shah was implored to 
go to Leipzig. I went and stayed for some 
time in Leipzig. There is a huge fair every 
year and Mr. Manubhai Shah dare not go to 
Leipzig at the time of the fair, because West 
Germany was most hostile t0 our Ministers 
participating in the Leipzig fair. 

SHRl ARJUN ARORA: West German 
firms like Siemens participated in that fair. 

SHRI A. D. MANI: I know, but they do 
not want your Minister; he is not a West 
German firm. 

SHRI BHUPESH GUPTA: This is how 
West Germany behaved. 

SHRI A. D. MANI: Yes, this is how West 
Germany behaved. I have discussed this 
matter; I do not want to disclose the names of 
persons with whom I have discussed this 
matter. I have discussed these matters on both 
sides of the Wall, in West Germany as well as 
East Germany. The West German 
Government, they are putting a lot of pressure 
in regard to these  things.     The   Depaty   
Minister 
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that a stage must come when we must 
reconcile our economic interests with our 
diplomatic needs, i want to point out the 
variety of goods in which we have active 
trade with the GDR. GDR is importing 
finished goods from India also. They are 
going to buy fertilizers from our country. 
They are giving us machine tools. They have 
got an excellent machine tools industry in the 
whole of Europe— East Germany. They have 
an excellent printing machines industry; most 
of the printing machines we have are from 
East Germany. If Mr. Goenka wants to bring 
out a new edition in some place, he wil] get 
the printing machine from East Germany. 
Even Mr. Jagat Narain sent his son to East 
Germany, and he has a rotary printing 
machine imported from East Germany. 

SHRI S. S. MARISWAMY: What about  
you? 

SHRI A. D. MANI: I am trying to get one. 
(Interruptions) 

Even in food industries they are able t0 
have active economic ties with India. Sir, I 
feel that when there is so much on the trading 
account it will tie unrealistic for us to say that 
"we cannot recognise you diplomatically." 
We have resorted to all sorts of diplomatic 
subterfuges. There is the East Germany Trade 
Mission here. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Two minutes more, Mr. Mani. 

SHRI A. D. MANI: Now parties are being 
given by them from time to time. They are 
allowed to get even liquor on the diplomatic 
card and that  is  without duty. 

SHRI S. S. MARISWAMY: How do you 
know? 

SHRI A. D_MANI: It is there. You enquire 
into all this; they are allowed to bring liquor. 

SHRI S. S. MARISWAMY: But how do 
you know? 

SHRI A. D. MANI: I am a student of 
international affairs; you know it. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): They want to take your time; 
your time is coming to a close. 

SHRI A. D. MANI: They are getting all the 
diplomatic facilities excepting in name. Now 
why do you resort to subterfuges? Why not 
accord full diplomatic recognition? Why feel 
shy? It is a country with whom we have very 
active economic association and with whom 
we arc trading every day. They arc rmport-ing 
our goods and we are importing their goods. 

SHRI BHUPESH GUPTA: 
Rabin dranath Tagore is there. Gandhi is 
there. Nehru is there. 

SHRI A. D. MANI: Yes. And they are 
highly respected. All our national heroes are 
highly respected in GDR. I do not see any 
reason why diplomatic recognition is not 
accorded to GDR when there is so much cul-
tural contact and when so many of our 
students go to GDR for education. And I have 
seen some of the students who are studying in 
engineering colleges and colleges of 
technology there and (profiting by such 
education. When we have all these ties I see 
no reason why Government should hesitate to 
five full diplomatic recognition to GDR.. And 
I agree with my hon. friends Mr. Dharia, that 
the Minister should not merely say that 
Government will consider all these views 
expressed in this House. We are trying to tell 
Government that it is not only we but that the 
entire public opinion of India is with us in 
regard to the recognition of GDR, So this 
should be done without delay and with good 
grace and in good time. 
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SHRIMATI YASHODA REDDY (Andhra 

Pradesh): Mr. Vice-Chairman, Sir, it is one of 
the rare occasions today when we see that 
Shri Bhupesh Gupta is getting support from 
almost every Member on both sides of the 
House; every one of the participants has been 
agreeing with and supporting Mr. Bhupesh 
Gupta in this Resolution. I say that even Mr. 
Ruthnaswamy did not oppose it. He only 
explained the difficulties. He may deny if he 
wants. 

SHRI M. RUTHNASWAMY: My whole 
speech was in opposition to the Resolution. 

SHRIMATI YASHODA REDDY: My 
understanding of him—subject to 
correction—was this that he said that it is one 
nation and that if we recognised GDR today 
we will be stopping the reunification of 
Germany as one nation and so we should not 
recognise GDR here and now, and that that 
was the reason why the Government of India 
did not accord full diplomatic recognition to 
GDR. He was trying to tell us, or was 
justifying the course of action that the 
Government of India has so far taken. But i 
am sure he has not at least—as far as I under-
stood him—openly opposed our recognition 
of GDR. This is what I have got to say. 

Sir as we know, and as has been said many 
times here, we are a free independent country 
and we are a sovereign country. But I would 
also say that we have a foreign policy that we 
do not believe in taking aid with strings. We 
do not believe in having a sort of foreign 
policy which is meant for others and our 
foreign policy should be what is good for the 
country. But somehow, Sir, in spite of all our 
determination to accept this as our foreign 
policy, sometimes we do feel that we do 
something either to please one country or the 
other country, one Bloc or the other Bloc. 
Coming to the reasons why we should 
recognise GDR, if we have not accorded  that  
recognition,  why is  it 

so? I would like to know it from the 
Government. It has been said by 
Mr. Mani or somebody that they are 
frightened of West Germany or that 
they are trying to control us. Is it 
so? If it is so, can we say that we are 
a sovereign country and we are free 
to have our own foreign policy? 
Somebody said that we are refusing t0 
recognise Israel because Egypt and 
the Arab world does not like .it. Sir, 
the Government may come and say 
"No", but sometimes it is not very 
convincing because we know, in inter 
national law, what is a country or a 
nation. As has been very nicely put 
forward by Mr. B. K. P. Sinha, it 
must be an independent entity with 
territorial integrity, it must have an 
independent Government recognised 
by the people and it must reflect the 
will of the people of that particular 
area. Now if that is the definition of 
an independent nation and a country, 
do not GDR and Israel come under 
that? And should we not recognise 
Israel and GDR? I entirely agree with 
Mr. Ruthnaswamy that Germany is 
one nation. But today they are two 
countries unfortunately. It may be 
fortunate also that it is so divided, 
and it is because of historical reasons. 
We always knew that a united Ger 
many was a mighty Germany and a 
strong militarily-prepared Germany 
and that such a Germany was the 
cause of the first and second World 
Wars. Not that I want Germany to 
be disunited always, not that I want 
that the two Germanys should not 
come together. Maybe that the two 
Germanys are poles apart now with 
two different types of Government, 
and yet they have contributed to 
political peace in Europe and certainly 
to peace in Central Europe, which was 
not witnessed earlier when it was one 
Germany, the United Germany. The 
second World War broke out when 
Germany became very strong mili 
tarily. Now today they have two 
Governments, one West German 
and another East German. 
And then it k not for us to say, let them unite', 
because the people of those two countries, if 
they 
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[Shrimati Yashoda  Reddy.] like,  can always    
unite.    It may b* *aid that if we would have 
given them time, and the feeling that we do not 
recognise  a  divided  Germany,     they would 
have come nearer.    I think we have  given  
them  enough  time,     and twenty  years'  time  
is  a very     good time for them to reunite.    
Also it is for their countries, it is for their Gov-
ernments and certainly it is for their people to 
decide on their unification. But today they are 
two countries even though  the people are of 
one nation and  we  are  having     trade  
relations with them,  and    under  international 
law  GDR     comes   under  the correct 
definition    and correct  interpretation of a 
country, and I think, we should recognise  East   
Germany,   the   Democratic Republic  of 
Germany,  for  not only the reason of giving 
that country the status we have given to the 
other part  of Germany,  but for  our     own 
good,   not   only for  trade     relations, but     
to show  that  we  are  an independent    
country and we would like to      recognise      
every      independent nation,   come   what 
may—it  may  be that the Eastern Bloc may 
not like it, or the Western Bloc may not like it, 
but here in India we should show that we 
would like to recognise even every small    and    
independent     sovereign country.    What     
politics   or  philosophies they follow is not our 
concern. Our     concern  is  to  look after     
out-country's  interests,  to look  after our 
Government,     see  what  policies     or what     
principles   we   are  going     to follow,  and 
the only principle which should  guide   us  is  
to  have  friendly relations      with   all   
countries,      and GDR  or  Israel,   for   
example,   should not be an exception    to this. 
In the case of GDR one hon. Member    said 
that it is de facto recognition.  Somebody  else     
said   that  it  is  marriage without  ritual.     
Call  it by  whatever name, but we do have 
good relations, and we have trade connections    
with GDR. As has been said, our students go 
there and study.    We get quite a lot of 
industrial   produce  from     that country.       
This     so-called     Halstein Doctrine which 
was in vogue is now 

out of place. Almost every country is 
recognising GDR. Even West Germany itself 
has recognised most of the social countries. 
Even a small country like Ceylon—not that I 
question because it is a small country and not 
that it cannot do great things— which 
geographically and economically is smaller 
than others had the moral courage, had the 
moral independence to recognise GDR. And 
why should we not? That is my simple 
question to the Government, T would request 
the Government to think very seriously about 
this matter. Today the hon. Minister may not 
be able to give a categorical answer for the 
simple reason that he cannot do so unless he 
consults the Government, unless he consults 
the Cabinet. 

AN HON. MEMBER: Has he come here 
without consulting the Government? 

SHRIMATI YASHODA REDDY: But 
today the House is unanimously behind this 
request. Almost all the Members on this side 
and on that side are agreed on this. May-be he 
did not know what will be the mood of the 
House; maybe he did not know what the 
Members will say; maybe be hoped that the 
Members might be divided; maybe he thought 
that the motion of Mr. Bhupesh Gupta-might 
be lost. But today he can go and convey to his 
Minister and to the Government of India that 
all of us are sincere, all of us are almost 
unanimous barring the respectable opinion of 
Prof. Ruthnaswamy. And if, as I said, he only 
explained and not opposed it, then  it is 
completely  unanimous. 

As far as Israel is concerned, we will have 
some other occasion. Now I wholeheartedly 
support the motion of Mr. Bhupesh Gupta. 

SHRI K. P. SUBRAMANIA MENON 
(Kerala): Mr. Vice-Chair-man. I support this 
Resolution unreservedly and wholeheartedly. 
So many Members     have  spoken   about 
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the criteria for recognition, etc. but I would 
suggest that the most important thing in 
diplomacy, in foreign policy, is our national 
interest. I agree that national interest is not the 
same for me and for example for Mr. Pande 
and for Mr. Ruthnaswamy for whom national 
interest may mean the interest of the landlords 
and the big bourgeoisie but for people like us 
national interest means the interest of the 
people, the workers, the peasants and the vast 
majority of the people. Even granting this, 
there ai'e certain broad ways of looking at a 
problem from the wider national interest. 
Looking at this problem from our wider 
national interest I consider that recognition of 
the German Democratic Republic is very 
much in the interest of the people of o,ur 
country. Now the German Democratic 
Republic for the first time in the history of the 
German nation stands for socialism, 
democracy and peace. For the first time in the 
history of the German nation a State which is 
not dominated by the Junkers, not dominated 
by the militarist, not dominated by the mono-
polists has been established. And if, we apply 
the logic of Mr. Ruthnaswamy I do not find 
any reasons why we should recognise West 
Germany. If it is a question of German unity, 
if the recognition of the GDR will endanger 
the process of reunification of Germany, then 
T think we should not recognise West 
Germany also. The point is, Germany can be 
united and it will be united when the West 
German people are able to throw off the yoke 
of the Junkers, the militarists and the big 
monopolists. Until that time the German 
working class, the German peasantry, cannot 
be expected to hand over on a olatter their 
State to the Junkers. That cannot happen in 
history. Prof. Ruthnaswamy W asking for 
history to be reversed. Whatever may happen, 
nineteenth centurv cannot be implanted in the 
twentieth century, especially in the second 
half of the twentieth  century. 

Now, let us see what sort of a State this 
German Democratic Republic    is. 

Article 6 of its Constitution says that the 
German Democratic Republic supports the 
aspirations of the people for freedom and 
independence and fosters relations of friendly 
co-operation with all States on the basis cf 
equality and mutual respect. Thig is important 
for a country like ours. Here is a State in 
whose fundamental law is inserted an 
obligatory provision to keep peace, to live in 
peace with other people of the world and to, 
help the freedom and independence of other 
peoples. Should we not recognise such a 
State? 

Then there is another thing. Take its 
industrial power. It is the fifth industrial State 
of Europe and the tenth among the. industrial 
nations of the world. It is not a small thing. 
Though it is a small country in size and in 
population its industrial might is quite a 
significant fact of life. It is second in the 
world in the per capita production of 
chemicals and it takes the sixth place in ship 
building. Here therefore we have a modern 
progressive industrialised State which has 
pledged itself to keep peace, to maintain 
relations of peace, to support the freedom and 
independence of other people and to support 
the developing countries and the national 
liberation movements of the colonies. Such a 
State is there, should we not recognise it? Or 
because somebody in West Germany feels 
angry at us should we keep off from 
recognising a reality that is there? This is the 
essential question. Is it in our national 
interests today to recognise the German 
Democratic Republic or not? That is the only 
thing to be considered. If some free enterprise 
people say that we have got quite a lot of 
collaboration agreements with West German 
firms and BO we cannot recognise the German 
Democratic Republic, then that is not national 
interests; that is only the interests of a few 
interested people: that is class interests. And it 
is precisely from such quarters that such 
confusing things come. For example, take the 
talk      about      recognising     Taiwan, 
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[Shri K. P. Subramania Menon.] 
recognising Israel. These things can be 
considered separately. The essential thing to 
be considered here is, is it in our national 
interests today to recognise GDR or not? This 
is the only to be considered. 

SHRI MULKA GOVINDA REDDY: The 
Soviet Union itself has recognised Israel. 

SHRI K. P. SUBRAMANIA MENON: That 
is true. They do so many things. You don't do 
all the things that the Soviet Union does. Let 
us be clear of the problem here. Here is a State 
which supports peace, which supports national 
liberation movements, which supports another 
friendly Asian country like the UAR which 
supported the Congolese people against the 
Belgians, here is a State which does not make 
any territorial claims, and which opposes 
NATO. And, mind you, NATO is an organi-
sation which pumps a lot of military 
equipment into Pakistan. And this German 
Democratic Republic is a State which opposes 
this NATO. And lastly we have quite a large 
amount of trade with the GDR and quite a 
favourable balance too. They import from us a 
lot of cashew nuts, a lot of coir, a lot of coffee 
and our people from Kerala are quite 
interested in seeing that the German 
Democratic Republic is recognised and more 
trade is developed with that part of the world. 
Now, I come to one funny situation which 
arose. As you know, Sir, comrade E.M.S. 
Namboodiripad, Chief Minister of Kerala, was 
invited by the German Democratic Republic. 
Rather the invitation was from the East Asian 
Society of the German Democratic Republic. 
The Government of India, of course, issued a 
passport, but when it came to what is called 
the P-Eorm, they said: No, you cannot go. 
Why? Because it is an invitation from a 
private organisation, a non-official 
organisation. Now, suppose   .   .   . 

SHRI MULKA GOVINDA REDDY: The 
Congress President could go to Japan. 

SHRI K. P. SUBRAMANIA MENON: All 
of them can go. That is the whole thing.     
(Interruptions.) 

THE VICE-CHAIMAN (SHRI AKBAR 
ALI KHAN): No interruptions. 

SHRI K. P. SUBRAMANIA MENON: In 
case the GDR invites him, he will be able to 
go. But when it was enquired of the 
Government of India, they were at a loss to 
say whether they could allow it or not. How 
can the Chief Minister oi a State go to the 
GDR on the invitation of a Government which 
is not recognised by the Government of India? 
All sorts of foolish things happen. I say that 
this sort of thing should not happen. There is 
no reason why this country cannot recognise 
the German Democratic Republic and the 
sooner we do it, the better it is for all of us. It 
is in our national interests for our economic 
advancement, etc. Thank you. 

SHRI KRISHAN KANT 
(Haryana): Mr. Vice-Chairman, today, while 
discussing the question of diplomatic 
recognition of East Germany, i feel that 
perhaps we are still living in the old, past 
history. As Pandit Jawaharlal Nehru, the then 
Prime Minister of India, said, the recognition 
of West Germany is a historical left-out of the 
British regime, because they had contacts with 
Germany. Later on it was converted into a 
military mission and because of that military 
mission we have diplomatic relations. For 
some time, it seems, even our representatives 
used to be military Generals or civil servants 
in military uniform. Now, it seems the same 
thing is continuing mentally. Though we are 
having trade with East Germany, we are 
having other relations with East Germany, 
very friendly feelings towards East Germany, 
cultural relations with East Germany and    the 



 

tast German people also have got warm 
feelings towards us, it seems we go on 
behaving as if we are in army uniform. 
Though the world has changed we continue to 
behave and work in the old fashion. Is it not 
time that we move in the year 1969 and not in 
the year 1948? The British left us with having 
relations with West Germany. I am glad that a 
new Foreign Minister has come. He will, have 
more time to spend on foreign affairs than we 
have today and I hope that he will look to it 
that in our foreign policy, especially towards 
East Germany, we move to the year 1969. 

SHRI ARJUN ARORA: Mr. Bhargava has 
become the Minister of Foreign Affairs. 

SHRI KRISHAN KANT: Mr. Vice-
Chairman, it is correct. 

SHRI M. P. BHARGAVA: (Uttar 
Pradesh): The only difficulty is Mr. Krishan 
Kant is not the Prime Minister.   I have come 
back to my seat. 

SHRI KRISHAN KANT: The basic thing 
which we have to consider is whether in our 
Foreign Office, at the East European desk or 
West European desk, thinking has gone 
ahead to meet the present-day situation. 

SHRI A. G. KULKARNI (Maharashtra): 
What is the desk? 

SHRI KRISHAN KANT: It is the 
European desk in the Ministry of External 
Affairs. I do not know whether some thinking 
has gone into it and they have come to the 
conclusion that East Germany, GDR, must be 
recognised now. As Mr. Bhupesh Gupta said, 
de facto we are having all types of relations 
with East Germany. What is the difficulty in 
having de jure relationship? You know per-
haps when we had Pondicherry de facto we 
were very anxious to have the de jure transfer 
of it to us. In thig respect the East German 
people 

feel in the same way. I do not know why our 
Ministry of External Affairs does not 
recognise the situation. As Mr. Mohan Dharia 
was saying and others were saying, the hon. 
Minister will get up and say: "While we value 
the feelings of the House..." What is the use 
of it, if you do not act on it? I do not know, 
before the Government decided to send the 
Deputy Minister here to reply on behalf of 
the Government^ whether this subject was 
considered by the Cabinet or not. When a 
Resolution comes before the House, it is the 
duty of the Cabinet, of the Government of 
India, to discuss it and come to a solution 
which they can present before the House. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Why do you presume that they 
have not done it? 

SHRI KRISHAN KANT: I am asking it. If 
they are still undecided and they will try to 
understand the feelings of the House, what is 
the use of the  discussion? 

SHRI MULKA GOVINDA REDDY: He 
knows that this Government is a prisoner of 
indecision.   That  is why 
he says it 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): No, no, he does not mean that. 

SHRI KRISHAN KANT: We only believe 
in postponing the Fourth Plan... 

SHRI BHUPESH GUPTA: In this case it 
would be correct to say that this Government 
is the prisoner of some bureaucrats in the 
Scuth Block operating under the West 
German orders. 

SHRI KRISHAN KANT: Mr. Bhupesh 
Gupta, I do not agree with you. They are not 
bureaucrats. There are 'Birlocrats'. In 
industry, commerce, all those things, there 
are 'Birlocrats', who take decisions,    not 
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I Shri Krishan Kant.] 
bureaucrats. That tribe is also finished. A new 
type of 'Birlocrats' are coming up here in 
Delhi. 

There are two or three basic things which we 
have to consider while having relations with a 
country. .1 do not want to repeat the arguments 
of our friend, Mr. B. K. P. Sinha. It is a well-
established country—may not be a nation—for 
the lust twenty years, with which not only 
India has dealings. Even Western Europe and 
America would like to deal with it. Even 
Russia now wants to have trade relations, with 
West Germany. The situation has changed. I do 
not mind what the Mover of the unmoved 
amendment has said that it is not a question to 
be discussed here. We, as a country, must live 
m the present and not try to shirk it. We have 
to face it, recognise the rituanon and try to deal 
with it. We want to deal with every country. Be 
It Formosa, even if we are to have two Chinas, 
we should be prepared to recognise it. We 
should be prepared to recognise any country 
which has existed for the last ten or twenty 
years. We have to deal with them. Even 
America is thinking of having relations with 
China and the Chinese are leaving. Hongkong 
alone, so that they can have inter-relationship 
and trade relationship. So, in this modern 
world, when inter-relationship and trade 
relationship is growing, yt is necessary that we 
in our foreign policy and foreign dealings must 
have a correct and objective stand. One of the 
failures of not having that stand is the example 
of East Germany. May I know this from the 
hon. Deputy Minister while replying to the 
debate or intervening in the debate? May I *ay 
that he will not merely appreciate the 
overwhelming or, if I may •ay so, the 
unanimous or near-unanimous opinion of this 
House, but announce it. If he cannot announce 
today that the GDR will be i-ecog-nised or we 
will have diplomatic relations with them, he 
must let us know by what date,    maybe   15 
days 

   hence or maybe in a week, it will be 
recognised. The Cabinet must consider it 
after this debate in this House, if they value 
the feelings, sentiments, ideas and opinions 
expressed in this House. I do not think any 
democratic Government can really brush 
these aside. I would like to know by what 
time the Government oould ffive an 
announcement that they will establish 
diplomatic relations with the East German 
Government with which we have very 
friendly relations. You know our neighbour 
Ceylon wanted to establish diplomatic 
relations with East Germany, and the West 
German Government said, "Do not do it    
be- 
.   cause we are the real Ger p.any", and i 
they wanted to impose on them ail that 
rubbish of past history. Being a dignified 
nation, Ceylon said, "We do not care for 
what you say. we are going to establish 
diplomatic relations with them, we are going 
to recognise the existing reality". They 
established it, and still the West Germans 
continue to have their relations with Ceylon, 
and there is no difficulty because the trade 
relations will be there. We should not be 
taken in by what the West Germans feei 
because we have ultimately  to tak decisions 
I in our own self-interest and in the interests 
of world peace. The German Democratic 
Republic are a peace-loving nation. The way 
they have developed is really a marvel. 
After all the ravages of World War II, the 
way they have built up their nation is really 
a thing which we should envy, which we 
should try to follow. 

As we know, in our relations with West 
Germany there have been some tensions off 
and on but not with East Germany. In this 
House and in the other House we have so 
many times discussed the delivery of arms, 
of aeroplanes and of tanks to Pakistan 
through West Germany, which was 
considered a* an enemy's posture against 
India. But we have no such complaint 
against the Democratic Republic of 
Germany for which wi are thankful.    Even 
when    the Indo- 
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Pakistan war came, their attitude was friendly 
and they appreciated us. Still we can have good 
feelings and diplomatic relations with West 
Germany. Even in China with whom we fought 
a war we are having an Ambassador —there 
may not be an Ambassador there now. We can 
start consular relationship with the German 
Democratic Republic. At least a beginning ; in 
the right direction must be made. I feel this 
recognition of East Ger- ' many by the nations 
of the world will ! really make the West 
Germans and the East Germans think that they 
have their own individuality, and it may be that 
when people come of age, they can really come 
together, discuss together as equals and they 
may be unified. Our recognition will not in any 
way stand in the way of the German ; people 
coming together. It may be that the democratic 
people of the world will recognise them, and it 
will better help in their democratic unification. 

With these words, may I request the hon. 
Minister not to just talk this resolution out but 
give us something in substance indicating by 
what time, if not today, we can expect the 
announcement of the Government of India in 
respect of a very valid and a near unanimous 
demand of the Rajya Sabha? 
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THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): You are combining both. Your 
are saying on your behalf and on behalf of 
your son. 
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(Interruptions.) 

SHRI MULKA GOVINDA REDDY: 
When is the Minister replying? 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): There are many speakers still. 

SHRI BHUPESH GUPTA: I want to know 
one thing. I would then ask that the debate be 
extended by waiving the rule a little. I 
understand that the Minister does not want to 
speak. For two days we have been speaking 
on this subject. Naturally, the nation expects, 
we expect, everybody expects, that the 
Government would give its reaction to what 
we have said, even if it be a tentative 
reaction, now. We should find it cut. This is 
not a normal approach on the part of the 
Government to allow this House to discuss 
this for two days and get away. My 
suggestion is, let there be closure now; let the 
Minister speak. 

AN HON. MEMBER:    No. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Mr. Anaari Is on his legs. 

SHRI BHUPESH GUPTA: I would not  
disturb him. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Let him go on. 

SHRI MULKA GOVINDA REDDY: 
Where is the time? There should 
be closure. I support him that the 
House ___ 

SHRI BHUPESH GUPTA: I move that 
after five of the clock the debate be extended. 
Let the rule be waived. Let the debate be 
extended by another half an hour and we can 
hear the Minister. 

SHRI MULKA GOVINDA REDDY: I 
support the motion. 
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THE VICE-CHAIRMAN (SHRI I AKBAR 
ALl KHAN): Not now. Mr. i Ansari. 

SHRI BHUPESH GUPTA: I am not 
opposing his views.   He might say. 

SHRI A. G. KULKARNI:    We will   I 
discuss about credit to small farmers and then 
take up your Resolution. 

SHRI BHUPESH  GUPTA:    I have   i no 
objection.    But this is very, very unfair 
! 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALl KHAN): Mr. Ansari, you please carry 
on. 

SHRI ARJUN ARORA: Sir, on a point of 
order. No Member, even if that Member be 
Mr. Bhpesh Gupta, can rise in the midst of 
another Mem-ber's speech and move a 
motion. Let him finish his speech first. 

SHRI BHUPESH GUPTA: I am not 
moving a motion. 

SHRI ARJUN ARORA:     You    are 
disturbing him. 
1 

SHRI BHUPESH GUPTA: Not at | all. What 
I say is, do it before it is I too late. 

THE     VICE-CHAIRMAN        (SHRI   1 
AKBAR    ALl    KHAN):      Yes,     Mr. 
Ansari. 
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SHRI SHEEL BHADRA YAJEI: Mr. 
Vice-Chairman, are we discussing the 
internal affairs of Germany? 

SHRI MULKA GOVINDA REDDY: His 
time is up. He was given 15 minutes. 

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, I am moving now that the debate 
be extended. 

THE VICE-CHAIRMAN (SHRI AKBAR     
ALI    KHAN):       L«t   him 

 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): You must learn to listen to 
others. 

SHRI RAJNARAIN: I have learnt all 
these things. 

SHRI A. G. KULKARNI: How can you 
learn  at  this  age? 
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finish.     When   an  hon'ble  Member  is 
speaking   you   cannot   interrupt   him. 

SHRI HAYATULLAH ANSARI:     I am 
on my legs. 

 

SHRI   A.   G.   KULKARNI:     .     .    . 

SHRI BHUPESH GUPTA: Sir, I had 
moved that this debate be continued.    This 
is not fair   .    .   . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): All right, please sit down, Mr. 
Kulkarni. Mr. Bhupesh Gupta, please sit 
down. You see, the position is that this pro-
gramme is fixed from the beginning. If you 
wanted to have a closure, you should  have  
done  it  earlier . . . 

SHRI BHUPESH GUPTA: I wai trying to 
do it. You did not allow    .    .    . 

THE VICE-CHAIRMAN ' (SHRI AKBAR 
ALI KHAN): No, I had called  Mr.  Ansari    
.    .    , 

(Interruptions) 

 

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, he says that the G.D.R. people are 
not eating anything. Does he know that they 
have a very high standard of living. Even the 
bitterest enemy of the G.D.R. would 
confirm   this. 



 

SHRI MULKA GOVINDA REDDY: Mr. 
Vice-Chairman, you take the sense   of  the 
House. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): I understand what   Mr.   
Rajnarain . . . 

SHRI BHUPESH GUPTA: Kindly sit 
down.... (Interruptions) Kindly sit down. Mr. 
Vice-Chairman, this is an important debate. I 
wanted to move the closure and I even said 
that I would forgo my right of reply and let 
the Minister- intervene. Then I was told, let 
him finish. I saw some point in it and I sat 
down. Then exactly at 5 o'clock I rose 
because at 5 o'clock the extension becomes 
relevant. Now. therefore, I would like to 
move that the debate be extended. Nothing 
prevents you from doing on your own, or with 
the approval of the House if you like... 

SARDAR RAGHBIR SINGH PANJ-
HAZARI (Punjab): Yes, with the approval  
of the House. 

SHRI BHUPESH GUPTA: You can say 
whatever you like. You have the majority, I 
know. You talk like that. Is it fair to the 
House that because you have the majority, 
you can get away with it? This kind of co-
operation  I do  not  like.    If it    had 

been so, we would have put up another 
speaker and we would have made the 
arrangement differently. Now for two days 
we have debated this subject. Members from 
all sides have spoken. Is it not proper for the 
Government to express its views, at least its 
tentative reaction? First of all, the Foreign 
Minister. .. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): I have heard you. 

SHRI BHUPESH GUPTA: No, you have 
not heard me. The Foreign Minister himself 
was not present. It was not showing very 
great respect to the House. I agree Mr. 
Surendra Pal Singh was here. He is quite an 
affable  man . . . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): He was here throughout. 

SHRI BHUPESH GUPTA: He sat here 
throughout the debate. But why didn't he 
intervene? Then, he need not have been 
present in this House. Therefore, we are 
entitled to know. The only inference will be 
that you are doing it perhaps because the 
West Germans have advised you not to make 
any commitments . . . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): No, no, Mr. Bhupesh Gupta, I 
do not approve of such a statement.    This is 
not right. 

SHRI BHUPESH GUPTA: I want 
extension. You reject my extension. 
(Interruptions)   I am prepared to sit 
after this . . . 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN); The West Germans have 
advised the Ministry— that is not at all 
correct . . . 

SHRI BHUPESH GUPTA: . What are you 
saying? What am I to say? (Interruptions)     
Mr.   Chairman,   you 

5341   Re. granting of full       [ RAJYA SABHA ]    to German Democratic 5342 
diplomatic recoanition Rermblin 



5343     Re. granting of full [ 21 MAR. 1969 ]    to German Democratic   5344 
diplomatic recognition Republic 

are indulging in politics. Let him say that.   
Why are you saying that... 

(Interruptions) 

No, no, why are you saying it? Give a ruling. 
You say whatever you like.    Let the  
Government say . . . 

SHRI C. D. PANDE: Sir, let that be  
expunged . . . 

(Interruptions) 

SHRI BHUPESH GUPTA: Are you sitting 
in the treasury bench . . . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): You please sit down . . . 

SHRI BHUPESH GUPTA: But do not make 
such . . . (Interruptions) It is derogatory of the 
Chair to participate ... to speak for the Gov-
ernment. It is derogatory of the Chair. 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Please sit down. You must 
understand. I have seen what the appreciation 
of the House has been and apart from my 
position as Chairman, you know my views 
about this matter itself. So having all that in 
mind, I think it is very uncharitable in weight 
and tone that you should address the Chair like   
this.     Anyhow,  what  I  say . . . 

SHRI BHUPESH GUPTA; What are you 
saying? It is all the more reason why the 
Government should speak. We want 
Government's reaction . . . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Please listen to me. Now, the 
position is. I would have very much liked to 
direct the Minister to intervene and say some-
thing. But according to the programme, at 5 
o'clock the other discussion   should  
commence. 

SHRI  BHUPESH    GUPTA:       You never  
asked  at 3-30  what  the  Government  had to  
say.      The Minister could  have  spoken  at  
any time . . . (Interruptions) 246 RS—8. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): I am not arguing with you. I 
am just giving you the factual position. You 
see the position is, at 5 o'clock there is 
another item, a half-an-hour discussion. That 
has to be taken up . . . (Interruptions) Please 
listen. Notwithstanding that, I will place the 
matter in the hands of the House. If the 
House wants that we should continue this 
debate and take Mr. Kul-karni's debate 
afterwards, I have n» objection.   . 

SHRI MULKA GOVINDA REDDY: 
That is what we want. 

SHRI C. D. PANDE: On a point of order . 
. . 

SHRI   BHUPESH     GUPTA;       The 
j   whole thing  is totally unfair. 

SHRI C. D. PANDE: Mr. Vice-Chairman, 
you were a very considerate and affable man 
to pass over the serious remark of Mr. 
Bhupesh Gupta that the Chair is indulging . . 
. 

SHRI BHUPESH GUPTA:    I have 
i   not said it. 

SHRI C. D. PANDE:    You said it. 
(Interruptions) 

SHRI BHUPESH GUPTA: 1 do not  use  
such bad English . . . 

(Interruption) 

SHRI  C.  D.   PANDE:       You    did. You 
used the word "indulge" . . . (Interruptions) 

SHRI BHUPESH GUPTA:    I have not said 
that . . .  (Interruption)  Find I   it  out. 

SHRI C. D. PANDE:      Find it out. 

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, I have not said it. If I have said it, 
I said the wrong thing . . . (Interruption) I am 
saying, I had not said it. If I had said it, I had 
said the wrong thing. 



 

SHRI C. D. PANDE: Then, it is all right. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Mr. Bhupesh Gupta said it was 
a mistake. We need not take notice of it. 

SHRI PITAMBER DAS: Mr. Vice-
Chairman, the position is very simple. Mr. 
Bhupesh Gupta says that he got up at 5 
o'clock to propose extension. The next step is 
that you ask the House. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): That is what I am doing. 

 

SARDAR RAGHBIR SINGH PANJ-
HAZARI;    On  a point  of order. 

SHRI   G.   H.   VALIMOHMED   MO-KEN 
(Gujarat):    On a point of order. 

 

SHRI OM MSHTA:     He is confusing tk»  

(Interruptions) 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): If the position was that there 
was no other item on the agenda I would have 
exercised my discretion and quite possibly I 
might have exercised my discretion accepting 
the request of Mr. Bhupesh Gupta and others. 
But there is already' an item on the agenda and 
that is the right of Mr. Kulkarni who has 
moved it. It is his right . . . (Interruptions) I 
can only do it when  ... 

(Interruptions) 

SHRI RAJNARAIN: Mr. Kulkarni can 
wait for half an hour more. 

THE VICE-CHAIRMAN 'SHRI AKBAR 
ALI KHAN): I can only do it if the House 
demands to do like that. I want to know tht 
wishes a! the House, whether we should con-
tinue with this . . . 

SEVERAL HON.  MEMBERS:     Na, no. 

SOME HON. MEMBERS:    We want 
division. 

THE     VICE-CHAIRMAN       (SHRI 
AKBAR ALI KHAN):    The questio» 
is: 

"That the debate on Mr, Bhupesh Gupta's 
resolution be extended." 

The House divided: 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN: Ayes—1S^ Noes—24. 

AYES—15 

Basu,  Shri  Chitta 

Das, Shri Banka Behary 

Gupta, Shri Bhupesh „ 
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Kesavan (Thazhava), Shri 
Krishan Kant,  Shri 
Kulkarni,  Shri A. G. 
Mandal,  Shri  B.  N. 
Menon, Shri K. P. Subramania 
Pitamber  Das,   Shri 
Rajnarain,  Shri 
Recldy, Shri Mulka Govinda 
Sarla Bhadauria, Shrimati 
Sinha,  Shri Rewati Kant 
Varma, Shri Man Singh 
Yajee, Shri Sheel Bhadra ' 

NOES—24 

Anand   Chand,   Shri 
Ansari,  Shri Hayatullah 
Bhargava, Shri M. P. 
Chaudhary, Shri Ganeshi Lai 
Gilbert,  Shri A.  C. 
Khaitan, Shri R. P. 
Lalitha   (Rajagopalan), Shrimati 
Mallikarjunudu,   Shri  K.   P. 
Mitra, Shri P. C. 
Momin, Shri G. H. Valimohmed 
Narayanappa, Shri Sanda 
Neki Ram,  Shri 
Pande, Shri C. D. 
Panjhazari> Sardar Raghbir Singh 
Patel, Shri T. K. 
Reddy,  Shri Yella 
Rizaq Ram, Shri 
Sahai, Shri Ram 
Satyavati  Dang,  Shrimati 
Shanta Vasisht, Kumari 
Sharma, Shri Anant Prasad 
Singh, Raja Shankar Pratap 
Sinha,  Shri Rajendra Pratap 
Vidyawati Chaturvedi, Shrimati 

The motion was negatived. 

SHRI M. P. BHARGAVA: Mr. Vice-
Chairman, we should not stand on this 
particular question on the voting figures. I 
would request the honourable Deputy 
Minister to *ay a 

few words about the policy which the 
Government wants to follow. 

SEVERAL HON. MEMBERS; No. no. 

SARDAR RAGHB1R SINGH PANJ-
HAZARI: We are opposing it. ' It is  
absolutely  wrong. 

(Interruptions) 

SHRI   KRISHAN   KANT: It   may 
be   voting   or   it   may   be anything. 
What    Mr.    Bhargava    has said is a 
very important  thing 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) No, no. I am calling  Mr.   
Kulkarni. 

(Interruptions) 

SHRI BHUPESH GUPTA: This 
Government does not have the courage to say 
anything en thii . . . (Interruptions)  . . .  
being  pressurised... 

(Interruptions. 1 

SHRI G. A. APPAN (Tamil Nadu): On a 
point of order. 

SHRI M. M DHAP.IA- Mr. Vioe-
Chairman, on a point of order. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN;: I will hear Mr.  Dharia. 

SHRI M. M. DHARTA: I am very sorry, 
Mr. Vice-Chairman, my friend, Mr. Bhupesh 
Gupta, shouid not have passed such a remark 
as "pressurised" on the Government. I am 
sorry that this issue has bean brought after 
voting. (Interruptions) Tnstcnd of passing any 
remarks with this decision of the House.,. 
.(Interruptions) There is nothing lika 
"pressure". 
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SHRI M. M. DHAKIA: The matter is  over 
now. 

THE VTCE-CHAIPMAN (SHRI AKBAR 
ALI KHAN): Mr. Dharia is right. I think. . . 
(Interruptions) Please tit dawn. ple»s<* s;t 
down. 

HALF-AN-HOUR DISCUSSION ON 
POINTS ARISING OUT OF ANSWER 
TO STARRED QUESTION NO. 322 
REGARDING CREDIT TO SMALL 
FARMERS. 

SHRI A. G. KULKARNI (Maharashtra): 
Mr. Vice-Chairman, Sir, this is very 
important subject. I will now request Mr. 
Bhupesh Gupta *nd other friends to he^ us to 
find out more money for farmers. Sir, I 
wanted to mike out a caae for the rural areas. 
We have got about 80 per cent of the 
population in the rural areas and 80 per cent 
of the land is dependent on rains. It has got no 
irrigation facilities whatsoever. Mr. Vice-
Chairman, Sir, in reply to the debate on the 
general budget it has been stated that more 
money was spent on the agricultural develop-
ment. I challenge this statement because I can 
say, more than hundred times of that money . 
. . (Interruptions) Mr. Vice-Chairman, how 
can I continue like this? What is this going 
on? 

THE VICE-CHAIRMAN (SHRI AKBA.R 
ALI KHAN): Order please, order please. 

SHRI A. G. KULKARNI: What I wanted 
to sty was    hundred    times 

more money was spent on the organis 
ed industry in this country during the 
last three Plans and I want to chal 
lenge this Government, having spent 
so much money on industry, they arc 
now coming and saying that since 
money also has been spent on the ag 
ricultural sector they want to collect 
taxes to equate agriculture with in 
dustry. It is absolute hypocrysy of 
the highest order . . . (Interrup 
tions) Mr. Vice-Chairman, I am i» 
much disturbed on this point. Nearly 
40 per cent of the raw materials of 
organised industrial sector come from 
the agricultural sector . . . (Inter 
ruptions) Eighty per cent of the raw 
materials originating from the agri 
cultural sector form sizable share i* 
the export bag. That is why it is a 
very important sector for which the 
Government . . . (Interruptions) 
Mr. Vice-Chairman, the two Whips are 
fighting over there . . . (Interrup 
tions)    Your Highness --------- 

SHRI CHITTA BASU (West Bengal): 
Nobody is high. 

SHRI A. G. KULKARNI: I have given you 
the background of th«e rural area . . . 
(Interruptions) What is this planning? Each 
man gets 35 naye paise. Is it rational? It is 
incumbent on the Government to make very 
drastic structural changes in its policy in 
financing the agricultural sector. What I am 
saying is that at present what is the position of 
the farm credit in this country? I can 
understand when the Finance Minister says 
that only nine months have passed after the 
Credit Council has been inaugurated. I quite 
understand that the policy could not be made 
out but is there a directive to the Credit 
Council to evolve a social approach? I doubt 
it. We are only supplying 25 per cent, credit 
at a very reasonable rate and the balance 
credit is being obtained by these farmers at 30 
to 50 per cent rate or 


